
List of cases where e-Payment of Court fees was made during the month of  January-2023.

Court District Case No. Advocate

1 Central 04/2023 GIRISH CHANDER 02.01.2023

05/2023 02.01.2023 06.12.2022

06/2023 ANUJ AGARWAL 02.01.2023 28.12.2022

07/2023 SAROJ KUMAR JHA 02.01.2023 16.12.2022

08/2023 TEJ PRATAP 02.01.2023 16.11.2022

09/2023 SAROJ KUMAR JHA 02.01.2022 21.12.2022

31/2023 VIKRAM VS MCD 03.01.2023 09.12.2022

42/2023 NITIN GARG 04.01.2023 02.01.2023

53/2023 CHETNA BHALLA 07.01.2023 22.12.2022

58/2023 KAPIL KUMAR 09.01.2023 06.01.2023

99/2023 SAGAR SHIVAM 13.01.2023 06.01.2023

108/2023 16.01.2023 09.01.2023

130/2023 SAGAR SHIVAM 19.01.2023 12.01.203

No.
Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

PNB VS RAJESH 
CHANDOK

14.12.2023

ICICI VS RAJEEV 
KUMAR SHRMA

MANISH KUMAR 
DEWAN

CANARA BANK VS 
SANJAY KUMAR 
KESARI

SANDEEP JAIN VS 
MCD

ASR INDIA PVT 
LTD. VS NOOR 
INTERNATIONAL

SANDEEP JAIN VS 
MCD

SATYENDRA KUMAR 
SINGH

PNB VS YOGESH 
KUMAR

ICICI VS 
VIRENDER 
KUMAR

RAM LAL GOEL VS 
BABA SHYAM 
ENTERPRISES

ICICI BANK VS 
MOHD MUJAHID 

ICICI BANK VS 
ROHIT CHAUHAN

MANISH KUMAR 
DEWAN 

ICICI VS SANDEEP 
VASHIST



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

142/2023 NAQEEB NAWAB 20.01.2023 11.01.2023

143/2023 DEEPAK KAUSHIK 20.01.2023 17.01.2023

146/2023 ANIL KUMAR NIGAM 21.01.2023 13.01.2023

150/2023 VARUN KHERA 23.01.2023 19.01.2023

151/2023 SASHI PRATAP OJHA 23.01.2023 17.01.2023

152/2023 23.01.2023 07.01.2023 

157/2023 VIKAS CHABBARA 24.01.2023 13.01.2023

158/2023 VIKAS CHABBARA 24.01.2023 16.112023

159/2023 24.01.2023 19.01.2023

178/2023 SAGAR SHIVAM 28.01.2023 24.01.2023

179/2023 SAGAR SHIVAM 28.01.2023 24.01.2023

180/2023 SAGAR SHIVAM 28.01.2023 24.01.2023

191/2023 PARVEEN KUMAR 30.01.2023 05.01.2023

192/2023 HIMANSHU KUMAR 30.01.2023 23.01.2023

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NOKIA 
CORPORATION VS 
DARSHAN SINGH

ICICI VS ARUN 
PATHAK

SURESH KUMAR 
AGGARWAL VS 
MURARI

YASH 
ENTERPRISES VS 
SURESHANAND 
KALA

PUMA SE VS 
ASHOK KUMAR

ICICI VS SURESH 
CHAND

MANISH KUMAR 
DEWAN

ICICI BANK VS 
MOHD. RAFEEQ 
ANSARI

ICICI VS MANISH 
GARG

SUNITA JAIN VS 
SAJ ENTERPRISES

VIPIN KUMAR 
CHAUDHARY

ICICI VS RAHUL 
CHAWLA

ICICI BANK  VS 
ASHWANI 
VIKRAM SHUKLA

ICICI BANK VS 
ARVIND KUMAR

SAYA SALES LTD. 
VS. SHATABDI 
PETS CONTROL

PUNJAB 
NATIONAL BANK 
VS. BHARTI



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

200/2023 MANISH DEWAN 31.01.2023 23.01.2023

201/2023 AJAY SHARMA 31.01.2023 24.01.2023

2 Central NITIN GARG (P) 04-01-2023 02-01-2023

RAJAT GAUR(P) 04-01-2023 01-01-2023

11-01-2023 02-01-2023

RAJEEV SHUKLA(P), 12-01-2023 06-01-2023

12-01-2023 02-01-2023

VIKAS CHOPRA (P), 13-01-2023 06-01-2023

VIKAS CHOPRA (P), 13-01-2023 06-01-2023

VIKAS CHOPRA (P), 13-01-2023 06-01-2023

VIKAS CHOPRA (P), 13-01-2023 06-01-2023

16-01-2023 09-01-2023

18-01-2023 07-01-2023

19-01-2023 17-01-2023

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. 
ARPIT KUMAR 
GOYAL

UCO BANK VS. 
KIYAANSH 
GARDEN

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/3
3/2023

RAJBIR JAIN Vs 
DISLSHAD AND 
SONS

CS 
(COMM)/3
4/2023

PUNJAB 
NATIONAL BANK 
Vs THROUGH 
PROPRIETOR 
AMANDEEP 
BANGACS 

(COMM)/7
2/2023

ICICI BANK 
LIMITED Vs 
SHIVANEE 
ENGINEERING 
WORKS

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/8
2/2023

SAIFE VETMED 
PRIVATE 
LIMITEDTHROUG
H 
ITSAUTHORIZED 
REPRESENTATIVE 
Vs GEETA 
HANDAPROPRIET
OR

CS 
(COMM)/8
3/2023

ICICI BANK 
LIMITED Vs 
TANWAR GAS 
SERVICE AND 
ANR

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/9
4/2023

ICICI BANK Vs 
DESHRAJ TYAGI

CS 
(COMM)/9
5/2023

ICICI BANK Vs 
AMIT KUMAR

CS 
(COMM)/9
6/2023

ICICI BANK Vs 
SONIA

CS 
(COMM)/9
7/2023

ICICI BANK Vs 
KARTIK SHARMA

CS 
(COMM)/1
04/2023

K B BANSAL Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA KUMAR 
SINGH(P),

CS 
(COMM)/1
13/2023

ICICI BANK 
LIMITED Vs 
DINESH KUMAR

MANISH KUMAR 
DEWAN(P),

CS 
(COMM)/1
18/2023

UNION BANK OF 
INDIA Vs M S 
HOSIERY

KAMALJIT SINGH 
RANOT(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

VIKAS CHOPRA (P), 19-01-2023 12-01-2023

23-01-2023 13-01-2023

RAKESH KUMAR(P), 27-01-2023 05-01-2023

VIKAS CHOPRA (P), 28-01-2023 24-01-2023

3 Central SH. GAURAV 02.01.2023 NOT FILED

SH. SUDESH KUMAR 02.01.2023 29.06.2022

SH. MANISH SINGHAL 02.01.2023 24.12.2022

SH. AJAY MALVIYA 02.01.2023 22.12.2022

SH. DEEPAK KAUSHIK 03.01.2023 27.12.2022

MS. CHETNA BHALLA 04.01.2023

SH. JATIN 05.01.2023 02.01.2023

MS. MANISHA SINGH 07.01.2023 21.12.2022

MS. CHETNA BHALLA 09.01.2023 29.06.2022

11.01.2023 02.01.2023

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/1
19/2023

ICICI BANK Vs 
LOKESH BHATI

CS 
(COMM)/1
47/2023

CAPITAL HIND 
FINANCE PVT LTD 
Vs VIKRAM 
SHARMA

Gagan Wadhwa(P),

CS 
(COMM)/1
65/2023

YS TRADING 
COMPANY Vs 
BROTHER 
ASSOCIATES

CS 
(COMM)/1
73/2023

ICICI BANK Vs 
AJAY KUMAR

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
 10/2023

PUNJAB AND 
SINDH BANK V/S 
NAZIM AHMED, 
PROP. 
M/S FATIMA 
TOOLSCS(COMM) 

 11/2023
PARDEEP KUMAR 
PROP. OF 
MANGALAM 
AGENCIES V/S 
BIMLA DEVI W/O 
SHRI HIRA LALCS(COMM) 

 12/2023
ESCON 
INTERNATIONAL 
PRIVATE LIMITED 
V/S GAURAV 
TRANS
ENGINEERS 
PRIVATE LIMITED

CS(COMM) 
 13/2023

LUMEX GENUINE 
SPARES PVT. LTD. 
V/S KOTINI  BIKI 
PATRO

CS(COMM) 
 29/2023

ICICI BANK LTD. 
V/S NAWAB SHAH

CS(COMM) 
 39/2023

iCICI BANK LTD. 
V/S TRANZLEASE 
HOLDING INDIA 
PVT. LTD.

22.12.2022 & 
12.01.2023

CS(COMM) 
 44/2023

M/S MANSA 
RAAM AGRO 
PACKAGING V/S 
M/S SHRIGANESH 
KIRANA PVT. LTD.

CS(COMM) 
 51/2023

ORIENT 
BLACKSWAN PVT. 
LTD. V/S PUSHP 
LATA SHARMA

CS(COMM) 
 57/2023

ICICI BANK LTD. 
V/S KUBER 
ENTERPRISES

CS(COMM) 
 69/2023

ICICI BANK LTD. 
V/S SHREE RAMA 
KRISHNA 
CARRYING CORN
DELHI

SH. SHAILENDRA 
BABBAR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

11.01.2023 02.01.2023

SH. GAURAV 12.01.2023 NOT FILED

SH. ARJUN SINGH 13.01.2023 10.01.2023

SH. VIKAS CHOPRA 13.01.2023 22.12.2022  

SH. VIKAS CHOPRA 13.01.2023 22.12.2022 

16.01.2023 30.03.2022

SH. GAURAV 17.01.2023 NOT FILED

SH. RAJEEV SAGAR 18.01.2023 11.02.2022

SH. NEERAJ GOGIA 18.01.2023 01.12.2022

18.01.2023 06.12.2022

19.01.2023 13.01.2023

SH. VIKAS CHOPRA 19.01.2023

SH. VIKAS CHOPRA 19.01.2023 12.01.2023

20.01.2023 NOT FILED

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
 70/2023

ICICI BANK LTD. 
V/S SPEEDMAN 
SERIVES AND 
ANR.

SH. SHAILENDRA 
BABBAR

CS(COMM) 
 87/2023

STATE BANK OF 
INDIA V/S VINAY 
KUMAR

CS(COMM) 
 89/2023

M/S 
INTELLIGENT 
HOMEWARE V/S 
M/S ALL 
ROUNDER 
FACTORYCS(COMM) 

 91/2023
ICICI BANK LTD. 
V/S RISHI RAJ

CS(COMM) 
 92/2023

ICICI BANK LTD. 
V/S SAHIL ARORA 

CS(COMM) 
 107/2023

ICICI BANK LTD. 
V/S MANOJ 
KUMAR JAIN

SH. MANISH KUMAR 
DEWAN

CS(COMM) 
 109/2023

STATE BANK OF 
INDIA V/S 
DHRAMWATI 
DECEASED

CS(COMM) 
 117/2023

ICICI BANK LTD. 
V/S ARJUN 
PRASAD PANTHI

CS(COMM) 
 127/2023

BHERU SINGH 
V/S PRABHAT 
SINGH

CS(COMM) 
 128/2023

ICICI BANK LTD. 
V/S FLIGHT 
CENTER TRAVELS 
PVT. LTD.

SH. MANISH KUMAR 
DEWAN

CS(COMM) 
 124/2023

ORIENT LINKS 
PVT. LTD. V/S 
SHRI PRADEEP 
GUPTA, PROP, OF 
RENU 
ENTERPRISES

SH. MAHESH CHAND 
SHARMA

CS(COMM) 
 125/2023

ICICI BANK LTD. 
V/S SURINDER 
KAUR

22.12.2022 &
13.01.2023

CS(COMM) 
 126/2023

ICICI BANK LTD. 
V/S MANOJ 
KUMAR  

CS(COMM) 
 138/2023

ICICI BANK LTD. 
V/S MANGE RAM 
& ANR.

SH. SHAILENDRA 
BABBAR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. VIJAY K. SEHGAL 23.01.2023 13.01.2023

MS. CHETNA BHALLA 24.01.2023 22.12.2022 

24.01.2023 13.01.2023

24.01.2023 13.01.2023

SH. VIKAS CHOPRA 27.01.2023 24.01.2023

SH. VIKAS CHOPRA 28.01.2023 24.01.2023

SH. VIKAS CHOPRA 28.01.2023 24.01.2023

30.01.2023 23.01.2023

30.01.2023 23.01.2023

SH. VIKAS CHOPRA 30.01.2023 24.01.2023

31.01.2023 17.11.2022

4 Central VIKAS CHOPRA 02.01.2023 22.12.2022

VIKAS CHOPRA 02.01.2023 22.12.2022

VIKAS CHOPRA 02.01.2023 22.12.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
 149/2023

CAPITAL HIND 
FINANCE PVT. 
LTD. V/S 
MUSARAT KHAN

CS(COMM) 
 154/2023

ICICI BANK LTD. 
V/S RAHUL 
SINGH

CS(COMM) 
 155/2023

ICICI BANK LTD. 
V/S MANJEET 
GAHLOT

SH. PRANJAL 
MARWAH

CS(COMM) 
 156/2023

ICICI BANK LTD. 
V/S AFZAL

SH. PRANJAL 
MARWAH

CS(COMM) 
 169/2023

ICICI BANK LTD. 
V/S DEEPAK 
KUMAR

CS(COMM) 
 175/2023

ICICI BANK LTD. 
V/S GULAB SINGH

CS(COMM) 
 176/2023

ICICI BANK LTD. 
V/S PRIYANKA 
SHARMA

CS(COMM) 
 193/2023

PUNJAB 
NATIONAL BANK 
V/S AMAN SUHAG

SH. ANIL KUMAR 
SINGH

CS(COMM) 
 194/2023

PUNJAB 
NATIONAL BANK 
V/S RAHUL 
KUMAR

SH. ANIL KUMAR 
SINGH

CS(COMM) 
 195/2023

ICICI BANK LTD. 
V/S PANKAJ SAINI

CS(COMM) 
 199/2023

ICICI BANK LTD. 
V/S NIZAMUDDIN 
& ANR.

SH. PRANJAL 
MARWAH

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM) 
1/2023

ICICI BANK 
LIMITED VS. 
DEEPA NISCHAL

CS 
(COMM) 
2/2023

ICICI BANK 
LIMITED VS. 
UBAID AHMAD

CS 
(COMM) 
3/2023

ICICI BANK 
LIMITED VS. 
UBAID AHMAD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

SH. SATISH KUMAR 02.01.2023 07.11.2022

AJAY KR TYAGI 02.01.2023 20.12.2022

MS. CHETNA BHALLA 04.01.2023 07.12.2022

MS. CHETNA BHALLA 04.01.2023 20.12.2022

MS. CHETNA BHALLA 04.01.2023 07.12.2022

SATISH KUMAR 06.01.2023 15.12.2022

PARAS AGGARWAL 07.01.2023 21.12.2022

07.01.2023 21.12.2022

DARSHAN PALIWAL 07.01.2023 05.01.2023

SATISH KUMAR 10.01.2023 06.12.2022

SATISH KUMAR 10.01.2023 Not Available

SATISH KUMAR 10.01.2023 06.12.2022

SATISH KUMAR 10.01.2023 06.12.2022

SATISH KUMAR 10.01.2023 06.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
19/2023

ANUJ KANSAL VS. 
R.N. RICE MILL 
AND ORS.

CS 
(COMM)-
25/2023

PUNJAB 
NATIONAL BANK 
VS. RAVINDER 
SOLANKI & ORS

CS(COMM)
-37/2023

ICICI BANK LTD. 
VS. ARVIND BAJAJ

CS 
(COMM)-
38/2023

ICICI BANK LTD. 
VS. RAHUL 
TIWARI

CS 
(COMM)-
36/2023

ICICI BANK LTD. 
VS. RISHAB 
AGGARWAL

CS 
(COMM)-
45/2023

ICICI BANK 
LIMITED VS. 
MANOJ KUMAR

CS 
(COMM)-
50/2023

M/S MAHESH 
FOOTCARE VS. 
M/S BEST 
CHAPPAL STORES 
& ANRS

CS 
(COMM)-
52/2023

SIDDHARTH 
KHANDELWAL 
PROPRIETOR OF 
M/S RPML 
ONLINE RETAIL 
VS CHINMOY 
KUMAR SAHOO & 
ORS

DHARMENDRA 
KUMAR YADAV

CS 
(COMM)-
54/2023

M/S JAGATJI 
INDUSTRIES PVT 
LTD VS. M/S G.K 
TRADING

CS 
(COMM)-
67/2023

ICICI BANK 
LIMITED VS. 
SANDEEP 
AGGARWAL

CS 
(COMM)-
66/2023

ICICI BANK 
LIMITED VS. 
PARMOD 
SHARMA

CS 
(COMM)-
64/2023

STATE BANK OF 
INDIA VS. MR. 
SUMIT GUPTA

CS 
(COMM)-
66/2023

ICICI BANK 
LIMITED VS. 
PARMOD 
SHARMA

CS 
(COMM)-
80/2023

ICICI BANK 
LIMITED VS. RAJ 
KUMAR SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

SATISH KUMAR 10.01.2023 06.12.2022

DEEPAK KAUSHIK 12.01.2022 06.12.2022

DEEPAK KAUSHIK 12.01.2022 09.01.2023

KHAITAN 13.01.2023 11-10-2022

VIKAS CHOPRA 16.01.2023 12.01.2023

RAKESH KUMAR 16.01.2023 30.07.2022

SUNIL GOYAL 18.01.2023 06.12.2022

18.01.2023 09.01.2023

VIKAS CHOPRA 20.01.2023 12.01.2023

VIKAS CHOPRA 20.01.2023 12.01.2023

VIKAS CHOPRA 20.01.2023 12.01.2023

VIKAS CHOPRA 20.01.2023 12.01.2023

BABBAR & ASSOCIATES24.01.2023 02.01.2023

ANAND PRAKASH 25.01.2023 12.01.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
81/2023

PUNJAB 
NATIONAL BANK 
VS. M/S SHRI 
PYAREJI 
ALLUMINIUM 
AND GLASS 
WORKS AND 
OTHERS

CS(COMM)
84/2023

ICICI BANK 
LIMITED VS. 
VIKASH KUMAR

CS 
(COMM)-
85/2023

ICICI BANK 
LIMITED VS. ANIL

CS 
(COMM)-
93/2023

TCI FREIGHT 
TRANSPORT 
CORPORATION OF 
INDIA LIMITED 
VS KOTSON'S 
PRIVATE LIMITED 
& ORS

CS 
(COMM)-
103/2023

ICICI BANK 
LIMITED VS. 
DHAN PAL SINGH

CS 
(COMM)-
106/2023

LAXMI 
PUBLICATIONS 
PVT LTD VS. 
SHAILENDRA 
CHANDNA

CS 
(COMM)-
111/2023

R.K. MANCHANDA 
VS. ROOTS 
COLLING 
SYSTEMS PVT LTD 

CS 
(COMM)-
112/2023

K.B. BANSAL VS. 
M.C.D & ANR

SATYENDER KUMAR 
SINGH

CS 
(COMM)-
137/2023

ICICI BANK 
LIMITED VS. 
VARUN TYAGI

CS 
(COMM)-
136/2023

ICICI BANK 
LIMITED VS. 
BHARAT 
BHUSHAN

CS 
(COMM)-
135/2023

ICICI BANK 
LIMITED VS. 
SONU

CS 
(COMM)-
132/2023

ICICI BANK 
LIMITED VS. 
RAJAN KUMAR 
JHA

CS 
(COMM)-
153/2023

ICICI BANK 
LIMITED VS. 
SANDESH 
ENTERPRISES 
PVT. LTD

CS 
(COMM)-
160/2023

M/S JM JAIN LLP 
VS. RANBIR 
SINGH & ANR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

SHASHI P OJHA 25.01.2023 17.01.2023

D.R. JAIN 25.01.2023 16.01.2023

VIKAS CHOPRA 28.01.2023 24.01.2023

VIKAS CHOPRA 30.01.2023 24.01.2023

VIKAS CHOPRA 30.01.2023 24.01.2023

VIKAS CHOPRA 30.01.2023 24.01.2023

SH. MANOJ KHATRI 31-01-2023 13-01-2023

PARAS AGGARWAL 06.01.2023 01.12.2022

5 Central PRASHANT KUMAR 02.01.2023 18.01.2023

VANDANA 02.01.2023 25.01.2023

02.01.2023 30.01.2023

PRASHANT KUMAR 02.01.2023 18.01.2023

MEAHAK TANWAR 02.01.2023 16.01.2023

SHRAM VIR VATS. 02.01.2023 24.01.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
162/2023

PUMA SE VS. 
ASHOK KUMAR

CS 
(COMM)-
163/2023

PRACHI INDIA 
PVT LTD VS. 
ANKIT MISHRA

CS 
(COMM)-
171/2023

ICICI BANK 
LIMITED VS. 
PAWAN KUMAR

CS 
(COMM)-
181/2023

ICICI BANK 
LIMITED VS. 
KISHAN SINGH 
RAWAT

CS 
(COMM)-
182/2023

ICICI BANK 
LIMITED VS. 
GAGAN PREET 
SINGH

CS 
(COMM)-
186/2023

ICICI BANK 
LIMITED VS. 
BLACK 
MOUNTAIN 
INTERNATIONAL 
PVT LTDOMP 

(COMM)-
15/2023

KAMAL PURI VS. 
SBI CARDS AND 
PAYMENTS 
SERVICES LTD 
AND Anr.

CS 
(COMM) 
50/2023

M/S MAHESH 
FOOTCARE VS 
M/S BEST 
CHAPPAL STORES 
AND 1 OTHERS

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
20/2023

ICICI BANK LTD. 
V/S RAMA 
SHANKAR

CS COMM-
21/2023

M/S BUDDY 
AIRPORT RETAIL 
PVT. LTD. VS. 
HARI SHARAN 
AND SONS

CS COMM-
22/2023

VIPIN KR. BANSAL 
V/S R N RICE 
MILL

DHANANJAY KUMAR 
SINGH

CS COMM-
23/2023

ICICI BANK LTD. 
V/S ROHIT 

OMP 
COMM-
01/2023

TARUN KUMAR 
V/S FIITJEE 
LIMITED

OMP 
COMM-
02/2023

 ANIL KUMAR V/S 
SBI CARDS AND 
PAYMENT 
SERVICES PVT.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

SACHIN TOMAR 02.01.2023 25.01.2023

ATUL RATHI 04.01.2023 21.01.2023

CHETNA BHALLA 04.01.2023 21.01.2023

DAVINDER PAL KAUR 05.01.2023 20.02.2023

Not Available 05.01.2023 16.01.2023

AMITA KUMARI 06.01.2023 20.01.2023

SANJAY BANSAL 10.01.2023 04.03.2023

RAVI DRALL 10.01.2023 28.01.2023

VIPIN PILLAI 11.01.2023 28.01.2023

IUMANG VERMA 11.01.2023 28.01.2023

SUNITA SINGH 11.01.2023 ON LINE

SUNITA SINGH 11.01.2023 ON LINE

SHAILENDRA BABBAR 11.01.2023 28.01.2023

SHAILENDRA BABBAR 11.01.2023 27.01.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP-I-
COMM-
7/2023

HDFC BANK LTD 
V/S HABIBUL 
RAHAMAN 

CS COMM-
40/2023

M/S SHAILJA 
PAPERS LTD. V/S 
RT PACKAGING 
LTD. ORS.

CS COMM-
41/2023

ICICI BANK LTD. 
V/S TRANZLEASE 
HOLIDINGS INDIA 
PVT. LTD.

CS COMM-
43/2023

M/S SHRUTI 
INTERNATIONAL 
V/S M/S DISHA 
LAKSHYA 
ENTERPRISES 

EX. 
COMM-
4/2023

HARJEET SHAH 
SINGH V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

EX. 
COMM-
06/2023

HDFC BANK LTD. 
V/S NAWAL 
KUMAR YADAV

CS COMM-
59/2023

RAMANAND 
MAHTO V/S 
ANANYA 
CONSTRUCTION 
AND ANR. 

CS COMM-
60/2023

PADAM PRABHU 
INDUSTRIES V/S 
BVG INDIA PVT.

EX. 
COMM-
18/2023

DHANLAXMI 
BANK LTD. V/S 
SHRI SAKTHIVEL 
V

EX. 
COMM-
20/2023

MINDA 
INDUSTRIES PTD. 
V/S BRIGHTO 
AUTO LTD. 

EX. 
COMM-
21/2023

ICICI BANK LTD. 
V/S SUDHANKAR 
JHA

EX. 
COMM-
22/2023

ICICI BANK LTD. 
V/S KAPIL BHATI

CS COMM-
77/2023

ICICI BANK LTD. 
V/S SWISS 
FLYFOT INFOSYS

CS COMM-
78/2023

ICICI BANK LTD. 
V/S SILK ROUTE 
HOLIDAYS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

PRASHANT KR 11.01.2023 27.01.2023

GAURAV 12.01.2023 30.01.2023

SUNITA SINGH 12.01.2023 ON LINE

VIDUR SIKKA 13.01.2023 31.01.2023

VIKRAM SINGH 13.01.2023 31.01.2023

DEEPANKUR SONDHI 16.01.2023 23.01.2023

MANISH KR. DEWAN 16.01.2023 23.01.2023

VIKAS TOMAR 17.01.2023 24.01.2023

RAHUL BHARDWAJ 17.01.2023 24.01.2023

Not Available 18.01.2023 28.01.2023

VIDUR SIKKA 18.01.2023 30.01.2023

MANISH KUMAR  18.01.2023 30.01.2023

SAGAR SHIVAM 19.01.2023 14.03.2023

SAGAR SHIVAM 19.01.2023 04.02.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
79/2023

ICICI BANK LTD. 
V/S DEEPAK 
KUMAR YADAV

CS COMM-
85/2023

STATE BANK OF 
INDIA V/S ALKA

EX COMM-
28/2023

ICICI BANNK LTD. 
V/S KAPIL 
SHARMA

OMP(I) 
COMM-
14/2023

AAKASH 
EDUCATINAL 
SERVICE LTD. V/S 
MR. VIJAY 
KUMAR

OMP 
COMM-
9/2023

AMIT ANAND V/S 
HDFC BANK 

EX COMM-
35/2023

HDB FINANCIAL 
SERVICES LTD. 
V/S RAKESH 
KUMAR KHARI

CS COMM-
105/2023

ICICI BANK LTD. 
V/S RITTU SINGH

CS COMM-
110/2023

YES BANK LTD. 
V/S SQUIREHOOD 
GARMENTS

EX. 
COMM-
39/2023

TOYOTA 
FINANCIAL 
SERVICES INDIA 
LTD. V/S J 
PARSAD AND CO. 
PVT. LTD.MISC DJ-

42/2023
LAL CHAND V/S 
M/S GARVIT 
INNOVATION 
PROMOTE

OMP(I) 
COMM-
19/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. 
V/S SUDHANSHU 
KUMAR

CS COMM-
115/2023

CORDOVA 
LEARNING 
SOLUTIONS V/S 
SUNRISE BOOK 
DISTRIBUTORS

CS COMM-
120/2023

ICICI BANK LTD. 
V/S SANJAY 
KUMAR SINGH

EX.COMM-
47/2023

ICICI BANK LTD. 
V/S MIRZA AKKU 
BEG 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

CHARANJEET SINGH 19.01.2023 14.03.2023

SAGAR SHIVAM 19.01.2023 14.03.2023

CHARANJEET SINGH 19.01.2023 04.02.2023

SAGAR SHIVAM 19.01.2023 04.02.2023

SUNITA SINGH 20.01.2023 ON LINE

SAGAR SHIVAM 20.01.2023 ON LINE

SAGAR SHIVAM 20.01.2023 ON LINE

RAHUL KR. VERMA 20.01.2023 ON LINE

NAVEEN KR. TRIPATHI 21.01.2023 2.02.2023

VIKAS SHARMA 23.01.2023 16.03.2023

23.01.2023 16.03.2023

VIKAS SHARMA 23.01.2023 ON LINE

ANISH BHOLA 23.01.2023 16.03.2023

ANISH BHOLA 23.01.2023 07.02.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
121/2023

ICICI BANK LTD. 
V/S JAHULHUK

CS COMM-
122/2023

ICICI BANK LTD. 
V/S RAJIV KUMAR 

EX. 
COMM-
48/2023

ICICI BANK LTD. 
V/S GAURAV 
SUBHASH JAIN

CS COMM-
123/2023

ICICI BANK LTD. 
V/S DEEPAK 
DABAS

EX COMM-
50/2023

ICICI BAN LTD. 
V/S FARHAN 
KHAN

CS COMM-
139/2023

ICICI BANK LTD. 
V/S MUKESH 
ARORA 

CS COMM-
140/2023

ICICI BANK LTD. 
V/S AMAR JIT 
KAUR

CS COMM-
141/2023

PRACHI INDIA 
PVT. LTD. V/S 
A.K.BHARGAVA

CS COMM-
145/20232

LAKEFOREST 
WINES PVT. LTD. 
V/S MUMBAI 
CAFE & BAR PVT. 
LTD.

OMP(I) 
COMM-
32/2023

M/S TATA 
CAPITAL FINANCE 
SERVICE LTD. & 
ANR. V/S 
GANPATI MINES

CS COMM-
148/2023

SUNIL KUMAR 
V/S MOHD. 
SHAKEEL 

MUKESH KR. 
AGGARWAL

MISC DJ-
49/2023

MANIK LAL 
RAUTH V/S 
KUMAR 
MANGLAM

OMP(I)CO
MM-
33/2023

HDFC BANK LTD. 
V/S CARE MEDI 
SYSTEM PRIVATE 
LIMITED

OMP(I) 
COMM-
34/2023

HDFC BANK LTD. 
V/S GAURAV 
SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

MOHIT MONGA 23.01.2023 08.02.2023

MOHIT MONGA 23.01.2023 08.02.2023

SUNNY ARORA 30.01.2023 28.03.2023

 BHARAT BHUSHAN 30.01.2023 09.02.2023

ANISH BHOLA 31.01.2023 09.02.2023

ANISH BHOLA 31.01.2023 09.02.2023

31.01.2023 25.03.2023

SURAJ KR. JHA 31.01.2023 13.02.2023

SAGAR SHIVAM 31.01.2023 05.04.2023

MANISH KR. DEWAN 31.01.2023 13.02.2023

6 Central RITESH OBEROI 02.01.2023 Not Available

03.01.2023 22.12.2022

03.01.2023 30.11.2022

03.01.2023 01.12.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

EX. 
COMM-
56/2023

M/S RAMESH 
PAPER MART V/S 
MOHD. SAMI

EX. 
COMM-
57/2023

RAMESH PAPER 
MART V/S 
SHAKEEL AHMED

EX. 
COMM-
69/2023

M/S KOTAK 
MAHINDRA 
PRIME LIMITED 
V/S SHANU 
VASEEM

CS COMM- 
185/2023

 TRUPATI 
ELECTRICALS 
PVT. LTD. V/S 
VENTURE INDIA

OMP(I) 
COMM-
51/2023

HDFC BANK LTD. 
V/S MOHD. 
YASEEN

OMP (I) 
COMM-
57/2023

HDFC BANK LTD. 
V/S SADDAM 
HUSSAIN

OMP 
COMM-
14/2023

GAURAV KUMAR 
V/S M/S KOTAK 
MAHINDRA 
PRIME LTD. 

MOHD. MAZHAT 
SIDDIQUI

CS COMM-
196/2023

SANDEEP JAIN 
V/S MUNICIPAL 
CORPORATION OF 
DELHI

CS COMM-
197/2023

ICICI BANK LTD. 
V/S BLACK 
MOUNTAIN 
INTERNATIONAL 
PVT. LTD. 

CS COMM-
198/2023

ICICI BANK LTD. 
V/S M/S OVARTIS 
AGRI TECH LLP. 

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

OMP(I) 
COMM 
1/2023

M/S BABAJI AUTO 
FINANCE PVT. 
LTD. VS MOHD. 
SAKIB

CS(COMM) 
26/2023

ICICI BANK LTD. 
VS MUKESH 
KUMAR DINKAR

VIKAS CHOPRA

CS(COMM) 
27/2023

M/S ARK 
INFOSOLUTION 
PVT. LTD. VS M.V. 
MUTHURAMALIN
GAM & ANR.

RAJIV BAKSHI

CS(COMM) 
28/2023

M/S MAHESH 
FOOTCARE VS 
M/S FASHION 
CHAPPAL

PARAS AGGARWAL 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

03.01.2023 13.12.2019

04.01.2023 06.10.2022

06.01.2023 27.12.2022

06.01.2023 23.12.2022

06.01.2023 23.12.2022

09.01.2023 24.12.2022

09.01.2023 24.12.2022

09.01.2023 Not Available

09.01.2023 Not Available

10.01.2023 20.12.2022

10.01.2023

10.01.2023 07.12.2022

 10.01.2023 03.01.2023

11.01.2023 21.11.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

CS(COMM) 
30/2023

V.A. DESIGN 
STUDIO PVT. LTD. 
VS FRANCORP 
ADVISORS PVT. 
LTD. & ORS.

GANDHI LEGAL 

CS(COMM) 
35/2023

RAM GUPTA VS 
HARISH KUMAR

MD. SUHAIL

CS(COMM) 
46/2023

ICICI BANK LTD. 
VS DEEPAK 
SHARMA

DEEPAK KAUSHIK

CS(COMM) 
47/2023

CANARA BANK VS 
RAM KUMAR 
SHARMA

ANUJ AGGARWAL

CS(COMM) 
49/2023

ICICI BANK LTD. 
VS YASH PAL 
BAWEJA

HEMANT GUPTA 

CS(COMM) 
55/2023

STATE BANK OF 
INDIA VS GOVIND 
SWAROOP 
BHARDWAJ 

SHALINI UPADHYAY

CS(COMM) 
56/2023

STATE BANK OF 
INDIA VS NABTEJ 
KUMAR

SHALINI UPADHYAY

Ex. 
(COMM) 
11/2023

SBI CARDS VS 
YOGESH KHANNA

W.R. KHAN

EX. 
(COMM) 
12/2023

SBI CARDS VS 
BHUPENDER 
KUMAR

W.R. KHAN

CS(COMM) 
61/2023

ICICI BANK LTD. 
VS MUKESH 
SAXENA

CHETNA BHALLA

CS(COMM) 
62/2023

ICICI BANK LTD. 
VS RAHUL TOMAR

CHETNA BHALLA 20.12.2022 & 
22.12.2022

CS(COMM) 
63/2023

ICICI BANK LTD. 
VS GULSHER 
THEKEDAR 
TRADING PVT. 
LTD. 

CHETNA BHALLA

CS(COMM) 
65/2023

M/S BALWANT 
RAI & SONS VS 
M/S 
LEGALEAGLES 
ASSET 
RECOLUTION LLP 
& ORS.

J.K.A 

CS(COMM) 
71/2023

M/S HICON 
ENGINEERING 
CO. PVT. LTD. VS 
M/S GOPALA 
THERMOPACKS 
INDIA PVT. LTD. 

CHIRAG KHURANA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

12.01.2023 Not Available

13.01.2023 Not Available

13.01.2023 06.01.2023

17.01.2023 Not Available

18.01.2023 26.10.2022

18.01.2023 Not Available

18.01.2023 Not Available

19.01.2023 10.01.2023

19.01.2023 12.01.2023

20.01.2023 Not Available

20.01.2023 Not Available

23.01.2023 Not Available

23.01.2023 Not Available

23.01.2023 Not Available

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

EX. 
(COMM) 
24/2023

ICICI BANK LTD. 
VS JAUDDIN

SUNITA SINGH

EX. 
9COMM) 
32/2023

AMBIT FINVEST 
PRIVATE LTD. VS 
SANJAY 
ENTERPRISES & 
ORS.

BHASKAR KUMAR 
SHUKLA

CS(COMM) 
98/2023

ICICI BANK LTD. 
VS NITIN 
BHARGAVA

VIKAS CHOPRA

EX. 
(COMM) 
42/2023

GULSHAN 
DHAWAN VS 
SHABNAM BANO

N.K. JAIN

CS(COMM) 
116/2023

PNB VS M/S MIMA 
DESIGN STUDIO & 
ORS.

KRISHAN KUMAR 

EX. 
(COMM) 
43/2023

KOTAK 
MAHINDRA 
PRIME LTD. VS 
SHAKTI 
ENTERPRISES & 
ANR. 

KUSHAL KUMAR

EX.
(COMM) 
44/2023

M/S APCON INDIA 
DELHI VS 
NORTHERN 
RAILWAY

SAPAN K. MISHRA

CS(COMM) 
129/2023

SANGEETA KEDIA 
VS SUNIL KUMAR 
SHARMA

SONAL SINHA

CS(COMM) 
131/2023

ICICI BANK VS 
BRIJESH SINGH

VIKAS CHOPRA

EX.
(COMM) 
51/2023

M/S ICICI BANK 
LTD. VS M/S 
FRIENDS STEEL 
TRADERS & ORS.

DEEPAK KAUSHIK 

OMP(I) 
COMM 
28/2023

AAKASH 
EDUCATION 
SERVICE LTD. VS 
NAGOTHU 
SURENDERANAT
H CHOWDHARY

BHASKAR KUMAR 
SHUKLA

OMP(I) 
COMM 
39/2023

HDFC BANK LTD. 
VS UDAY SINGH

NAVDEEP SINGH

OMP(I) 
COMM 
38/2023

HDFC BANK LTD. 
VS SUNIL KUMAR

NAVDEEP SINGH

OMP(I) 
COMM 
40/2023

HDFC BANK LTD. 
VS MANOJ 
SHARAWAT

NAVDEEP SINGH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

VIKAS SHARMA 24.01.2023 Not Available

25.01.2023 Not Available

27.01.2023 Not Available

27.01.2023 27.12.2022

27.01.2023 Not Available

28.01.2023 18.01.2023

30.01.2023 24.01.2023

30.01.2023 24.01.2023

30.01.2023 24.01.2023

30.01.2023 Not Available

30.01.2023 23.01.2023

7 Central

73/2023 VIPIN 11-01-2023 07-01-2023

74/2023 NAZIA PARVEEN 11-01-2023 07-01-2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

OMP(I) 
COMM 
43/2023

TATA CAPITAL 
FINANCIAL 
SERVICES LTD. VS 
PARAMHANS 
ENTERPRISES & 
ORS. EX.

(COMM) 
65/2023

SBI CARDS & 
PAYMENTS 
SERVICES LTD. VS 
SURENDER 
KUMAR

W.R. KHAN

CS(COMM) 
166/2023

M/S DUGAR 
MARKETING 
PRIVATE LIMITED 
VS RAMESH PURI

AMIT SHARMA 

CS(COMM) 
167/2023

M/S PRATHAM 
TRADING CO. VS 
M/S DEEPALI 
ENTERPRISES

ANJALI NEGI

EX. 
(COMM) 
68/2023

INCUBIS 
CONSULTANTS 
(INDIA) PVT. LTD. 
VS NEO 
DEVELOPERS 
PRIVATE LTD.

ABHINAV SHARMA 

CS(COMM) 
172/2023

CHARMING 
PRINTING & 
GRAPHICS PVT. 
LTD. VS 
RAVINDER GOYAL

HEMANT GUPTA

CS(COMM) 
183/2023

ICICI BANK LTD. 
VS JAIPAL ANJNA

VIKAS CHOPRA

CS(COMM) 
184/2023

ICICI BANK LTD. 
VS EKTA KAUSHIK

VIKAS CHOPRA

CS(COMM) 
187/2023

ICICI BANK LTD. 
VS DEEPAK 
CHOPRA

VIKAS CHOPRA

EX. COMM 
70/2023

RBL BANK LTD. VS 
SUBHASH 
BROTHERS & ORS. 

SACHIN KATYAL 

CS(COMM) 
190/2023

PUNJAB 
NATIONAL BANK 
VS KARAN SINGH 
MOTAN & ORS. 

ANIL KUMAR SINGH

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

CANARA BANK VS 
VANADANA

ICICI BANK LTD 
VS IMRAN KHAN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

7 Central

75/2023 CHETNA BHALLA 11-01-2023 08-01-2023

76/2023 VINAY SHANKAR 11-01-2023 08-01-2023

RITA SANGHAVI 11-01-2023 08-01-2023

100/2023 SAGAR SHIVAM 13-01-2023 08-01-2023

101/2023 SAGAR SHIVAM 13-01-2023 08-01-2023

102/2023 SAGAR SHIVAM 13-01-2023 08-01-2023

114/2023 MAHESH CHAND 18-01-2023 13-01-2023

133/2023 SAGAR SHIVAM 20-01-2023 13-01-2023

134/2023 SAGAR SHIVAM 20-01-2023 13-01-2023

144/2023 SAGAR SHIVAM 20-01-2023 13-01-2023

VIDUR SIKKA 20-01-2023 14-01-2023

VIKAS SHARMA 23-01-2023 14-01-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

ICICI BANK LTD 
VS AMIT KUMAR

CB BILLION VS 
SHREE AMBEY

EX.19/202
3

RAVI WADHWA 
VS BHARTI

ICICI BANK LTD 
VS JAIDEEP

ICICI BANK LTD 
VS SUBHASH

ICICI BANK LTD 
VS SHANKAR 
SHARMA

M/S ORIENT 
LINKS VS AMIT 
GOEL

ICICI BANK LTD 
VS SADHNA

ICICI BANK LTD 
VS MANOJ 
KUMAR

ICICI BANK LTD 
VS MUKESH 
ARORA

OMPi27/20
23

AAKASH 
EDUCATIONAL VS 
TPK REDDY

OMPi37/20
23

M/S TATA 
CAPITAL VS GSB 
MINES



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

7 Central

164/2023 RAHUL VIDHANI 25-01-2023 16-01-2023

JATIN S SETHI 27-01-2023 16-01-2023

168/2023 SAGAR SHIVAM 27-01-2023 19-01-2023

170/2023 BRIJESH 28-01-2023 19-01-2023

174/2023 TEJ PRATAP 28-01-2023 23-01-2023

177/2023 SAGAR SHIVAM 28-01-2023 23-01-2023

188/2023 SAGAR SHIVAM 28-01-2023 23-01-2023

189/2023 BHARAT BHUSHAN 28-01-2023 23-01-2023

MAYANK 30-01-2023 26-01-2023

MAYANK 30-01-2023 27-01-2023

MAYANK 30-01-2023 28-01-2023
8 West ALOK KUMAR(P), 02-01-2023 29-12-2022

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

PULKIT JAIN VS 
RIDHI SIDHI

OMP(COM
M)13/2023

PARVEEN JAWA 
VS ATUL GUPTA

ICICI BANK VS 
NITIN SURI

PAVINDER KAUR 
VS CHANDANA

M/S PRIME 
ELECTRICALS VS 
BE CONTRACTS

ICICI BANK LTD 
VS HARENDER 
PRATAP

ICICI BANK LTD 
VS BHARAT

TRUPATI 
ELECTRICALS VS 
M/S ABHILASHA

OMPi48/2
023

IDFC FIRST BANK 
VS SONIA 
KATHURIA

OMPi49/2
023

IDFC FIRST BANK 
VS YASHPAL

OMPi50/2
023

IDFC FIRST BANK 
VS RAJESH

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/1
5/2023

UNION BANK OF 
INDIA Vs YAMUNA 
SHG AND ORS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

8 West

ALOK KUMAR(P), 02-01-2023 29-12-2022

ALOK KUMAR(P), 02-01-2023 29-12-2022

02-01-2023 19-12-2022

02-01-2023 06-12-2022

ALOK KUMAR(P), 02-01-2023 29-12-2022

ALOK KUMAR(P), 02-01-2023 29-12-2022

ALOK KUMAR(P), 02-01-2023 29-12-2022

02-01-2023 22-09-2022

ALOK KUMAR(P), 02-01-2023 29-12-2022

GAURAV JAIN(P), 03-01-2023 23-11-2022

04-01-2023 02-01-2023

ANIMESH KHANNA(P), 04-01-2023 09-11-2022

SANDEEP YADAV(P), 04-01-2023 13-12-2022

05-01-2023 21-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/1
4/2023

UNION BANK OF 
INDIA Vs CHIRAG 
SHG AND ORS

CS 
(COMM)/1
3/2023

UNION BANK OF 
INDIA Vs UPKAR 
SHG AND ORS

CS 
(COMM)/1
1/2023

CANARA BANK E 
SYNDICATE Vs 
DEEPIKA 
ENTERRISES

RAM BHUSHAN 
PANDEY(P),

CS 
(COMM)/2
0/2023

M/S OM LUXMI 
NARAIN AND  CO 
Vs ORIX LEASING 
AND FINANCIAL 
SERVICES INDIA 
LTD

Rahul Kumar(P),

CS 
(COMM)/1
9/2023

UNION BANK OF 
INDIA Vs NARGIS 
SHG AND  ORS

CS 
(COMM)/1
8/2023

UNION BANK OF 
INDIA Vs UNNATI 
SHG AND ORS

CS 
(COMM)/1
7/2023

UNION BANK OF 
INDIA Vs 
KRUSHAL SINGH 
ALIAS KHUSHHAL 
SINGH

CS 
(COMM)/1
2/2023

CANARA BANK E 
SYNDICATE Vs 
RAJESH 
CHOUDHARY

RAM BHUSHAN 
PANDEY(P),

CS 
(COMM)/1
6/2023

UNION BANK OF 
INDIA Vs TINA

CS 
(COMM)/2
3/2023

MANINDER 
SINGH Vs SUNIL 
KATHURIA

CS 
(COMM)/3
2/2023

ORS FOOTWEAR 
PVT LTD Vs 
AMARDEEP 
KUMAR SINGH

ARUSH KUMAR 
MALHOTRA(P),

CS 
(COMM)/3
1/2023

M/S DEUTSCHE 
CARS PVT LTD Vs 
DELHI 
STRUCTURES

CS 
(COMM)/3
3/2023

NATIONAL 
PRODUCTS Vs 
SAMTAIYO TECH 
INDIA PVT LTD

CS 
(COMM)/3
6/2023

CANARA BANK Vs 
M/S LAXMI MATA 
TRADERS 
THROUGH PROP 
SHASHOK KUMAR

SUSHIL KUMAR 
RAI(P),
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SANYAM KHETARPAL 06-01-2023 04-01-2023

SANJAY KUMAR(P), 06-01-2023 26-09-2022

07-01-2023 24-11-2022

07-01-2023 25-10-2023

JASPREET SINGH(P), 09-01-2023 14-12-2022

10-01-2023 23-10-2022

VARUN SHARMA(P), 12-01-2023 29-12-2022

CHANDAN MISHRA(P), 16-01-2023 25-05-2023

16-01-2023 22-12-2022

VIVEKANAND JHA(P), 17-01-2023 28-11-2022

GAGAN CHAWLA(P), 17-01-2023 03-01-2023

GAGAN CHAWLA(P), 17-01-2023 03-01-2023

RAMAN SABHLOK(P), 17-01-2023 11-01-2023

MEHUL GUPTA(P), 18-01-2023 03-01-2023

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/4
1/2023

JWIL INFRA 
LIMITED Vs DNC 
INFRASTRUCTUR
ES PRIVATE 
LIMITED

CS 
(COMM)/4
0/2023

DAGA TRADING 
COMAPNY 
PRIVATE  
LIMITED Vs YFC 
PROJECTS PVT 
LTDCS 

(COMM)/4
2/2023

M/S BHAWANI 
FIRE 
PROTECTION PVT 
LTD Vs SUBHASH 
CHANDER PROP 
OF M/S  SUBHAS 
CHANDER

RAJKUMAR 
RAGHAV(P),

CS 
(COMM)/4
3/2023

STATE OF BANK 
OF INDIA Vs 
JITENDER SINGH 
DHAWAN

Priyanka Verma(P),

CS 
(COMM)/4
6/2023

CHAUDHARY 
TIMBER 
INDUSTRIES 
PRIVATE LIMITED 
Vs MANGAL SAW 
MILLS THROUGH 
ITS PROPRIETOR

CS 
(COMM)/5
0/2023

PANKAJ JAIN Vs 
SARANCH  
CHAUDHARY

RAHUL KUMAR 
VERMA(P),

CS 
(COMM)/5
3/2023

BANK OF INDIA Vs 
NITIN RATHOR 
PROP KOMATI 
CORPORATION

CS 
(COMM)/6
4/2023

M/S TWINKLE 
ELECTRIC 
CORPORATION 
THROUGH ITS AR 
PROPRIETOR 
PARMINDER 
SINGH PURI Vs 
M/S SOHAR 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR 
DARSHAN KUMAR 
SOHAR

CS 
(COMM)/6
3/2023

VEENA DUREJA 
Vs VINAY TIWARI

Sunil kumar(P),

CS 
(COMM)/7
0/2023

M/S  AD VENTURE 
Vs M/S AAR KAY 
UNIVERSAL PVT 
LTD

CS 
(COMM)/7
1/2023

M/S SRI BALAJI 
ENTERPRISES Vs 
GURUJI PLASTICS

CS 
(COMM)/7
2/2023

M/S SRI BALAJI 
ENTERPRISES Vs 
LAXMI PLASTICS

CS 
(COMM)/7
3/2023

ANKIT 
MANAKTALA 
SOLE PROP OF 
AMP STEELS Vs 
DELCO 
INFRASTRUCTUR
E PROJECTS LTD

CS 
(COMM)/7
6/2023

RISHABH 
INDUSTRIES Vs 
RK ELECTRICAL 
INDUSTRIES 
INDIA PVT LTD
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18-01-2023 13-10-2022

GANESH KUMAR(P), 19-01-2023 17-06-2022

ABHISHEK SAXENA(P), 19-01-2023 06-09-2029

ANIRUDH GUPTA(P), 20-01-2023 13-01-2023

21-01-2023 17-01-2023

PUNIT JAIN(P), 23-01-2023 06-01-2023

BHANU MOHAN(P), 23-01-2023 05-01-2023

24-01-2023 18-01-2023

25-01-2023 23-012023

27-01-2023 05-01-2023

DALIP NAAGAR(P), 27-01-2023 19-01-2023

30-01-2023 20-01-2023

31-01-2023 23-12-2022

31-01-2023 23-12-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/7
7/2023

CANARA BANK Vs 
MR HIMANSHU 
PAHWA

Krishan Kumar(P),

CS 
(COMM)/8
6/2023

INDIAN BANK Vs 
LENSWIRE 
INNOVATIONS 
PVT LTD

CS 
(COMM)/8
5/2023

HEENA GOYAL Vs 
MOTHERS PRIDE 
PUNJABI BAGH

CS 
(COMM)/8
8/2023

NIKUNJ WOODS 
PRIVATE LIMITED 
Vs KRISHNA 
STEEL 
FURNITURE

CS 
(COMM)/9
3/2023

M/S NARESH AND 
COMPANY Vs M/S 
BHURJI SUPER 
CRAFT IMPEX 
PRIVATE LIMITED 
AND ANOTHER

BHUPENDER 
SHARMA(P),

CS 
(COMM)/9
7/2023

MANU AGARWAL 
PROP OF M/S 
MANU 
ENTERPRISES 
THR SPA ANAND 
AGARWAL Vs 
DINESHCHANDRA 
R AGRAWAL 
INFRACON PVT 
LTD THR 
DIRECTOR KETUL

CS 
(COMM)/9
6/2023

M/S RCK LEASING 
AND FINANCING 
PVT LTD Vs PAYAL 
KUMARI

CS 
(COMM)/9
9/2023

CANARA BANK Vs 
RAKESH KUMAR

REKHA RUSTAGI 
MS(P),

CS 
(COMM)/1
01/2023

M/S GREENPLY 
INDUSTRIES LTD 
Vs M/S GAYATHRI 
GLASS AND 
PLYWOOD

P R Chattarji

CS 
(COMM)/1
02/2023

ICICI BANK Vs 
AKHIL 
ENTERPRISES 
THROUGH PROP 
PARVEEN BERRY

Rahul Chauhan(P),

CS 
(COMM)/1
03/2023

SHRI ASHOK Vs 
SHREE 
CHAMUNDA 
POLYMER 
INDUSTRIES

CS 
(COMM)/1
08/2023

PUNJAB AND 
SINDH BANK Vs 
SMT RASHMI 
PANDEY

MANOJ KUMAR 
ARORA(P),

CS 
(COMM)/1
15/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
HARISH 
CHAUHAN

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
14/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
NARGESH KUMAR

VISHNU PRATAP 
SINGH LANGAWAT(P),
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31-01-2023 23-12-2022

31-01-2023 23-12-2022

RAHUL KUMAR(P), 31-01-2023 23-12-2022

RAKESH KUMAR(P), 31-01-2023 16-12-2021

31-01-2023 04-11-2022

31-01-2023 21-11-2022

31-01-2023 23-12-2022

31-01-2023 23-12-2022

31-01-2023 23-12-2022

31-01-2023 23-12-2022

31-01-2023 06-12-2022

31-01-2023 20-01-2023

31-01-2023 11-01-2023

31-01-2023 21-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/1
13/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
PANKAJ SINGH

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
12/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
KASHISH 
ELECTRICITY 
SERVICES 
PRIVATE LIMITED

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
11/2023

M/S AMBICA 
TRADEXPO PVT 
LTD Vs M/S RK 
PRINT

CS 
(COMM)/1
10/2023

M/S ELEVATE 
INDUSTRIES Vs 
M/S JWALA 
POLYMERS 
INDUSTRIES

CS 
(COMM)/1
09/2023

SEASONS 
FURNISHINGS 
LIMITED AND 
ANR Vs SH ROHIN 
GUPTA 
PROPRIETOR OF 
M/S RG 
FURNISHINGS

GAGANPREET 
CHAWLA(P),

CS 
(COMM)/1
22/2023

M/S SRI BANKEY 
BIHARI DAIRY 
AND PANEER 
BHANDAR Vs M/S 
HOTEL WORLD 
SQUARE

Himanshu kaushik(P),

CS 
(COMM)/1
16/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
KHILWANI 
ASSOCIATES 
PRIVATE LIMITED

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
17/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
RANJANA 
SHARMA

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
18/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
ANIT KUMAR 
SINGH

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
19/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
SURENDER 
GUPTA

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
27/2023

PUNJAB AND 
SINDH BANK Vs 
NARINDER KAUR

BRIJESH KUMAR 
TAMBER(P),

CS 
(COMM)/1
26/2023

SANJEEV 
SAWHNEY PROP 
MS SAWHNEY 
STEEL TRADERS 
Vs RAMAN SETH

Sudhanshu Madan(P),

CS 
(COMM)/1
24/2023

CANARA BANK Vs 
MS SAI 
ENGINEERING 
WORKS AND ORS

Krishan Kumar(P),

CS 
(COMM)/1
23/2023

M/S SIR BANKEY 
BIHARI DAIRY 
AND PANEER 
BHANDAR Vs M/S 
JAZBAA BAR AND 
LOUNGE

Himanshu kaushik(P),
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31-01-2023 23-12-2022

31-01-2023 16-12-2022

10-01-2023 06-01-2023

10-01-2023 06-01-2023

9 West VIVEK KUMAR 03.01.2023 31.12.2023

INDER SINGH 03.01.2023 23.12.2023

GAURAV GUPTA 10.01.2023 05.01.2023

R.N. VATS 13.01.2023 05.01.2023

SAURAV BHASIN 13.01.2023 05.01.2023

DHARAM DEV 02.09.2022 24.01.2023

10 MS. AMITA KUMARI 02.01.2023 26.12.2022

SH. SUNIL SEHRAWAT 02.01.2023 15.12.2022

SH. SACHIN DHAMIJA 04.01.2023 19.11.2022

MS. AMBER SACHDEVA04.01.2023

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/1
20/2023

ALCOBREW 
DISTILLERIES 
INDIA LIMITED Vs 
JAIN 
DEPARTMENTAL 
STORE THROUGH 
PARTNERS

VISHNU PRATAP 
SINGH LANGAWAT(P),

CS 
(COMM)/1
21/2023

M/S GTS EXPORTS 
PVT LTD Vs 
REHAU 
POLYMERS PVT 
LTD

Shiva Kapur(P),

CS 
(COMM)/5
1/2023

SHRI VINOD 
KUMAR Vs SHRI 
SAILANDER 
KUMAR

TILAK RAJ 
SANDHU(P),

CS 
(COMM)/5
2/2023

SUSHIL KUMAR 
Vs SHRI 
SAILANDER 
KUMAR

TILAK RAJ 
SANDHU(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/COMM
/21/2023

NAGMANI SINGH 
VS. AMIT TANVAR

CS/COMM
/22/2023

RENU SHARMA 
VS. NEXT 
GENERATION 
DEALS INDIA

CS/COMM
/48/2023

OMNIFIC 
HEALTHCARE VS. 
MEDEOR 
HOSPITAL

CS/COMM
/54/2023

ANURAG 
SHOKEEN VS. 
NEELKANTH 
HOSPITALITY

CS/COMM
/55/2023

PUNJAB 
NATIONAL BANK 
VS. MAYA AND CO.

CS//COM
M/98/202
3

AXIS BANK LTD. 
VS. RSL 
BIOSCIENCE PVT. 
LTD.

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/1
/2023

INDIA FESTIVAL 
COMMITTEE LLC 
Vs M/S BHARAT 
HOTELS LIMITED

CS 
(COMM.)/2
/2023

STATE BANK OF 
INDIA Vs 
BAHADUR SINGH

CS 
(COMM.)/9
/2023

M/S SCIENTIFIC 
SECURITY 
MANAGEMENT 
PVT LTD Vs 
GAURAV KAKKAR

CS 
(COMM.)/1
0/2023

M/S. DELHIVERY 
LIMITED Vs M/S. 
SCS CARGO 
PRIVATE LIMITED

28.12.2022, 
14.12.2022
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MS. AMBER SACHDEVA04.01.2023 14.12.2022

SH. RAUSHAL KUMAR 04.01.2023 14.10.2022

SH.  ABDUL VAHID 04.01.2023 06.12.2022

MS. NAZIA PARVEEN 05.01.2023 14.07.2022

MS. AMBER SACHDEVA06.01.2023 28.12.2022

SH. VIBHOR GARG 06.01.2023 22.12.2022

09.01.2023 24.02.2022

SH. ISHAN DEWAN 10.01.2023 19.11.2022

SH. PUNEET BAJAJ 11.01.2023 02.01.2023

MS. DEEPA GUPTA 13.01.2023 02.01.2023

13.01.2023 12.01.2023

SH. GARIMA GUPTA 17.01.2023 06.01.2023

STUTI WASON 17.01.2023 13.12.2022

GARIMA GUPTA 17.01.2023 06.01.2023

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/1
1/2023

M/S. DELHIVERY 
LIMITED Vs M/S. 
KUTUCH EXPRESS 
ENTERPRISE

CS 
(COMM.)/1
2/2023

SBI CAPITAL 
MARKETS LTD. Vs 
NEW DELHI 
MUNICIPAL 
COUNCIL

CS 
(COMM.)/1
3/2023

RIPON NANGIA Vs 
M/S ESVEE 
FORWEAR 
INDUSTRIES

CS 
(COMM.)/2
2/2023

ICICI BANK LTD 
Vs PRUDHIVI 
VEDAMURTHY

CS 
(COMM.)/2
5/2023

M/S. DELHIVERY 
LIMITED Vs M/S 
A1 SERVICE

CS 
(COMM.)/2
6/2023

MRS AKLIMA 
REHMAN PROP. A. 
R. BUILDERS Vs 
METCON INDIA 
REALTY AND 
INFRASTRUCTUR
E PRIVATE 
LIMITED

OMP 
(COMM.)/3
/2023

SURI 
INTERNATIONAL 
VS. UNION OF 
INDIA

SH. SAURABH SINGH 
YADAV

OMP 
(COMM.)/5
/2023

INDIAN RAILWAY 
CATERING AND 
TOURISM 
CORPORATION LT 
Vs APEX 
TECHNOLOGYCS 

(COMM.)/3
2/2023

DEALSKART 
ONLINE 
SERVICES PVT. 
LTD Vs P AND P 
ASSOCIATES

CS 
(COMM.)/3
3/2023

UNION BANK OF 
INDIA Vs DABLU 
KUMAR

CS 
(COMM.)/3
4/2023

CANARA BANK Vs 
M/S CHL INDIA 
CARE THR. ITS 
PROPRIETOR 
NITIN AGGARWAL

SH. ASHUTOSH 
KUMAR SINGH

CS 
(COMM.)/3
8/2023

MRS. SHAILAJA 
CHANDRA Vs 
CIVIC SERVICES 
HOLDINGS PVT 
LTD

CS 
(COMM.)/3
9/2023

M/S MARTBAAN 
Vs MS. SADHANA 
GANDHI SOLE 
PROPRIETOR OF 
THE MARTBAAN 
DADI KA ACHAARCS 

(COMM.)/4
0/2023

MRS. SANKARI 
CHANDRASEKHA
R Vs CIVIC 
SERVICE 
HOLDINGS PVT 
LTD
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GARIMA GUPTA 17.01.2023 06.01.2023

NATWAR RAI 17.01.2023 05.01.2023

GARIMA GUPTA 17.01.2023 03.01.2023

18.01.2023 03.01.2023

SUSHIL KUMAR RAI 19.01.2023 28.12.2022

20.01.2023 20.12.2022

MOHD ASIF KHAN 27.01.2023 09.01.2023

ADAITA KR ROUT 27.01.2023 22.12.2022

GAURAV 27.01.2023 13.12.2022

28.01.2023 20.01.2023

DIGVIJAY SINGH 30.01.2023 30.01.2023

SUMIT SAURAV 31.01.2023 23.01.2023

SUMIT SAURAV 31.01.2023 23.01.2023

SUBODH KUMAR JHA 31.01.2023 21.12.2022

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/4
1/2023

PRAMOD KUMAR 
Vs CIVIC SERVICE 
HOLDINGS PVT 
LTD

CS 
(COMM.)/4
2/2023

KARCHER 
CLEANING 
SYSTEMS PVT. 
LTD Vs MR. 
KARAN KAPOOR

CS 
(COMM.)/4
3/2023

BANK OF INDIA Vs 
M/S NEW 
FOREVER 
LEATHERS

CS 
(COMM.)/4
4/2023

SH. RAJ KISHORE 
GUPTA Vs M/S 
O.P. 
ENTERPRISES

RAMESH CHAND 
GUPTA

CS 
(COMM.)/4
7/2023

CANARA BANK Vs 
SONU

CS 
(COMM.)/5
3/2023

CITY CONNECT 
SERVICES PVT. 
LTD. Vs PNB 
HOUSING 
FINANCE 
LIMITED

KESHARI KUMAR 
TIWARI

CS 
(COMM.)/6
4/2023

EXPO FREIGHT 
PVT LTD Vs 
INVENTION INDA 
EXPORTS PVT LTD

CS 
(COMM.)/6
6/2023

STATE BANK OF 
INDIA Vs MR. 
SHIVNATH 
KUMAR

CS 
(COMM.)/6
5/2023

PUNJAB 
NATIONAL BANK 
Vs ANEEL SAHNI

CS 
(COMM.)/6
7/2023

M/S ESPAN 
INFRASTRUTURE 
I LTD Vs M/S 
PEENA CEMENT 
INDUSTRIES LTD

DEEPAK KUMAR 
SRIVASTAVA

CS 
(COMM.)/7
1/2023

DR MEHARBAN 
SINGH Vs AXIS 
BANK LTD

CS 
(COMM.)/7
5/2023

CANARA BANK Vs 
M/S NITYANAND 
SINGH THROUGH 
ITS PROPRIETOR 
ABHAY SINGH

CS 
(COMM.)/7
6/2023

CANARA BANK Vs 
M/S GOLDEN 
AROW THROUGH 
MS NIBHA

CS 
(COMM.)/7
7/2023

UCO BANK Vs SH. 
MANOJ SAHU
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11 03.01.2023 23.12.2022

MS. AAKANSHA KAUL 03.01.2023 13.12.2022

04.01.2023 22.11.2022

MR. SUNIL VERMA 04.01.2023 28.12.2022

04.01.2023 24.11.2022

04.01.2023 14.11.2022

MS. KAAVYA SHANDIL 05.01.2023 16.11.2022

05.01.2023 28.12.2022

05.01.2023 19.09.2019

MR. HIMAL AKHTAR 05.01.2023 02.09.2022

MR. SUNIL VERMA 06.01.2023 16.12.2022

MR. ADITYA GAUR 09.01.2023 21.12.2022

09.01.2023 21.12.2022

MS. MANISHA ARORA 09.01.2023 04.08.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
06/2023

BIRD 
HOSPITALITY 
SERVICES PVT. 
LTD. Vs FOODINK 
EXPEDITIONS LLP

SH. ANIL KUMAR
 MISHRA

OMP (I) 
COMM – 
02/2023

M/S. BANDEL 
CHEESE PVT. LTD. 
Vs SAURAV 
GUPTA

CS 
(COMM.) 
14/2023

M/S MUTHOOTTU 
MINI FINANCIERS 
LIMITED Vs RAJ 
BALA

MR. VERONICA 
FRANCIS

CS 
(COMM.) 
15/2023

M/S. DELHIVERY 
LIMITED Vs M/S. 
HOLLYWOOD 
INTERNATIONAL

CS 
(COMM.) 
16/2023

INDIAN BANK (e-
ALLAHABAD 
BANK) Vs 
SHRIDHIKA 
VERMA AND ANR.

MR. SUDARSHAN 
SHARMA

CS 
(COMM.) 
17/2023

RADIANCE PRO 
PACKAGING 
PRIVATE LIMITED 
Vs SHEERAZ 
AHMED RAINA

MR. VISHVA NATH 
KUMAR

CS 
(COMM.) 
18/2023

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION Vs 
ANIL KUMAR 
JAINCS 

(COMM.) 
19/2023

CANARA BANK Vs 
SMT JAGWATI

MR. PRATAP CHAND 
RANA

OMP 
COMM – 
02/2023

DAVENDER 
KUMAR GUPTA Vs 
MANISH RAJ

MR. RAHUL 
AGGARWAL

CS 
(COMM.) 
20/2023

MR. MOHD 
IRSHAD Vs AL 
DUA FOOD 
PROCESSING PVT. 
LTD

CS 
(COMM.) 
24/2023

M/S. DELHIVERY 
LIMITED Vs M/S. 
HOLLYWOOD 
INTERNATIONAL

CS 
(COMM.) 
29/2023

JAQUAR AND 
COMPANY PVT 
LTD Vs M/S 
TAPAN 
ENTERPRISES

OMP (T) 
COMM – 
01/2023

SATYA NARAYAN 
SHARMA Vs 
VARISCON 
ENGINEERING 
SERVICES PVT 
LTD

MR. VIPIN 
CHOUDHARY

OMP 
COMM – 
04/2023

EAST DELHI 
MUNICIPAL 
CORPORATION Vs 
NARULA 
CONSTRUCTION
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MS. DEEPA GUPTA 13.01.2023 02.01.2023

13.01.2023 09.01.2023

16.01.2023 03.05.2022

MS. ADITI GUPTA 17.01.2023 23.12.2022

18.01.2023 03.01.2023

20.01.2023 15.12.2022

20.01.2023 24.12.2022

20.01.2023 13.01.2023

MR. PANKAJ PAREEK 20.01.2023 16.01.2023

MOHD. ASIF KHAN 27.01.2023 09.01.2023

MOHD. ASIF KHAN 27.01.2023 09.01.2023

MR. SHRAVAN BANSAL 28.01.2023 24.01.2023

MR. LOKESH BHOLA 31.01.2023 16.01.2023

31.01.2023 12.01.2023

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
35/2023

UNION BANK OF 
INDIA Vs RAJ 
KUMARI

CS 
(COMM.) 
36/2023

SEQUEL ALLOYS 
AND WIRES 
PRIVATE LIMITED 
Vs S. S. CARGO 
AND LOGISTICS 
PVT LTD

MR. ANUBHAV 
MEHROTRA

CS 
(COMM.) 
37/2023

M/S JAILAXMI 
ENTERPRISES 
PVT. LTD. Vs 
KRISHAN KUMAR 
SOLE 
PROPRIETOR OF 
M/S BALAJI 
GLOWTICS

MR. HIMANSHU 
DHAWAN

OMP 
COMM – 
07/2023

THE PRINCIPAL, 
ITI WOMEN, 
VIVEK VIHAR Vs 
SARVESH 
SECURITY 
SERVICES PVT. 
LTD.

CS 
(COMM.) 
45/2023

RAKESH GUPTA 
Vs BALWANT 
KUMAR GOYAL

MR. RAMESH CHAND 
GUPTA

CS 
(COMM.) 
57/2023

M/S RAI 
INDUSTRIAL 
POWER PVT. LTD. 
Vs M/S OSHIN 
ENTERPRISES 
AND ANR

MR. MAYANK 
SACHDEVA

CS 
(COMM.) 
56/2023

M/S RAI 
INDUSTRIAL 
POWER PVT. LTD. 
Vs M/S S.S. 
ELECTROWORKS 
PVT. LTD. AND 
ORS.

MR. MAYANK 
SACHDEVA

CS 
(COMM.) 
55/2023

ANAND 
MEDIPRODUCT 
PRIVATE LIMITED 
Vs DELHIVERY 
LIMITED

MR. MADHUSOODAN 
SINGH

CS 
(COMM.) 
54/2023

M/S SHR 
LIFESTYLES PVT 
LTD Vs M/S 
SKYONE 
OVERSEAS

CS 
(COMM.) 
62/2023

EXPO FREIGHT 
(P) LTD. Vs 
SHIVAAY INDIA 
ENTERPRISES

CS 
(COMM.) 
63/2023

EXPO FREIGHT 
(P) LTD. Vs 
GXPRESS 
SOLUTIONS 
(INDIA) PVT. LTD.

CS 
(COMM.) 
63/2023

GM MODULAR 
PVT LTD Vs 
ARJUN SINGH

CS 
(COMM.) 
74/2023

SARAN MOTORS 
PRIVATE LIMITED 
Vs ASHOK KUMAR

CS 
(COMM.) 
73/2023

SUNIL KUMAR Vs 
UMESH CHAND 
GUPTA

MR. DHEERAJ KUMAR 
NAYAL
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11

MR. SUMIT SAURAV 31.01.2023 23.01.2023

12 NIL

13 SOUTH NIL

14 SOUTH ARUN KUMAR JHA 04.01.2023 05-12.2022

ARUN KUMAR JHA 04.01.2023 05.12.2022

DHARAM DEV 04.01.2023 02.09.2022

05.01.2023 22.12.2022

RAJEEV SAGAR 10.01.2023 18.07.2022

ESHU CHAUDHARY 11.01.2023 04.01.2023

ESHU CHAUDHARY 11.01.2023 04.01.2023

SUDERSHAN BANSAL 19.01.2023 16.01.2023

25.01.2023 17.01.2023

15 South NIL

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
72/2023

CANARA BANK Vs 
GOLDEN ARROW 
AND ORS.

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM)
/9/23

SH. RUMMY 
CHHABRA V/S. 
PACKSON IMPEX 
LTD.

CS(COMM)
/10/23

SH. RUMMY 
CHHABRA V/S. 
APAR 
INDUSTRIES LTD.

CS(COMM)
/7/23

AXIS BANK LTD. 
VS MOHAMMAD 
SAJID SAIFI AND 
ANR.

CS(COMM)
/11/23

M/S. RASHIK 
SOAP FACTORY VS 
TALKAJI BHAGUJI 
PRAJAPATI 
TRADING AS M/S. 
BHAVANI SOAP 
FACTORY

Sanjeev kumar singh

CS(COMM)
/22/23

ICICI BANK LTD. 
VS GAGANDEEP 
SINGH

CS(COMM)
24/2023

CANARA BANK VS 
MS. GEETA DEVI

CS(COMM)
25/2023

CANARA BANK VS 
MS. KANCHAN 
GARG

CS(COMM)
/43/2023

CROCS INC. VS 
DHRUV GUPTA 
AND ORS.

CS(COMM)
/50/2023

LEAYAN GLOBAL 
PRIVATE LTD VS 
SUNIL KUMAR

Sanjeev kumar singh

SH. SANJEEV 
AGGARWAL
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16 South NIL

17 05-01-2023 21-12-2023

AMIT TANWAR(P), 11-01-2023 06-12-2022

17-01-2023 30-11-2022

HIMANSHU GARG(P), 09-01-2023 19-09-2022

10-01-2023 03-08-2022

MAYANK SHARMA(P), 12-01-2023 07-01-2023

MAYANK SHARMA(P), 12-01-2023 07-01-2023

ANKIT KASHYAP(P), 19-01-2023 07-01-2023

20-01-2023 18-01-2023

RACHNA(P), 23-01-2023 17-01-2023

VIKAS TOMAR(P), 24-01-2023 13-01-2023

25-01-2023 13-12-2022

ESHU CHAUDHARY(P), 28-01-2023 16-01-2023

SH. MUKESH KUMAR 
GUPTA

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/1
8/2023

STATE BANK OF 
INDIA Vs MANISH 
GAUTAM

DHARMENDRA 
SINGH(P),

CS 
(COMM)/4
3/2023

LIC HOUSING 
FINANCE 
LIMITED 
THROUGH ITS 
DIRECTOR SHRI 
SANJEEV GUPTA 
Vs AKASH 
PARMAR

CS 
(COMM)/6
3/2023

M/S CARYAIRE 
EQUIPMENTS 
INDIA PVT LTD Vs 
ZAMIL AIR 
CONDITIONERS 
INDIA PVT LTD

RAJ KARAN 
SHARMA(P),

CS 
(COMM)/2
9/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs ELSAMEX 
MAINTENANCE 
SERVICES 
LIMITED

CS 
(COMM)/4
1/2023

SURESH VERMA 
Vs AMIT OBEROI

Rahul Tripathi(P),

CS 
(COMM)/5
6/2023

MAHESH CHAND 
Vs THE 
COMMISSIONER 
OF MCD DELHI

CS 
(COMM)/5
5/2023

MOHD USMAN 
KHAN Vs THE 
COMMISSIONER 
OF MCD DELHI

CS 
(COMM)/7
9/2023

M/S RELIANCE 
ELEKTRIK WORKS 
Vs M/S NUCON 
SWITCHGEARS 
PVTLTD

CS 
(COMM)/8
0/2023

MITA INDIA 
PRIVATE LIMITED 
Vs JAYCEE 
AUTOFAB PVT 
LTD

LAKSHAY 
SAWHNEY(P),

CS 
(COMM)/8
7/2023

M/S VISHV BOOKS 
PVT 
LTDTHROUGH AR 
SH PSCHAUHAN 
Vs DIPESH 
MADHAV 
THROUGH 
PRINCIPAL/OWN
ER/CHAIRMAN/M
ANAGING 
DIRECTOR

CS 
(COMM)/9
0/2023

YES BANK LTD Vs 
RAJDHANI 
ENTERPRISE

CS 
(COMM)/9
1/2023

M/S VSR SOLAR 
POWER PVT LTD 
Vs M/S INDIAN 
RENEWABLE 
ENERGY 
DEVELOPMENT 
AGENCY LTD

Aditya Trehan(P),

CS 
(COMM)/1
01/2023

CANARA BANK Vs 
VINOD KUMAR
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HEMANT MANJANI(P), 02-01-2023 25-08-2022

AMIT TANWAR(P), 11-01-2023 06-12-2022

SHAKEEL AHMED(P), 04-01-2023 10-11-2022

31-01-2023 29-01-2023

18 RAJESH KUMAR(P), 02-01-2023 06-10-2022

NEERAJ KUMAR(P), 02-01-2023 22.11.2022

KRISHAN KUMAR(P), 02-01-2023 24.12.2022

RAJESH KUMAR(P), 02-01-2023 23.12.2022

SANJEEV CHOPRA(P), 05-01-2023 14.09.2022

07-01-2023 23.12.2022

RAHUL MANGLA(P), 09-01-2023 04.01.2023

MOHIT MONGA(P), 09-01-2023 28.01.2023

09-01-2023 04.01.2023

RANJANA PATHAK(P), 12-01-2023 03.01.2023

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/7
/2023

NEERAJ KUMAR 
PATHAK Vs M/S 
INDIA SKILLS PVT 
LTD

CS 
(COMM)/4
4/2023

LIC HOUSING 
FINANCE 
LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE 
SHRI SANJEEV 
GUPTA Vs 
SHAILESH 
PRATAP SINGH 
AND ORS

CS 
(COMM)/1
1/2023

MUSARRAT BANO 
Vs M/S MIST 
DIRECT SALES  
PVT LTD

CS/COMM
/          /23

PNB  VS. M/S 
ASDOL RX LENS 
PVT LTD 

MS. RANJANA PATHAK 

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS (COMM)/3/2023M/S VIKAS 
PUBLISHING 
HOUSE PVT LTD 
Vs M/S SANA 
BOOK DEPOT

CS (COMM)/6/2023M/S ASCENT 
CONSTRUCTIONS 
PVT LTD Vs M/S 
EARTHCON 
CONSTRUCTIONS 
PRIVATE LIMITEDCS (COMM)/5/2023CANARA BANK Vs 
MS EATMORE

CS (COMM)/4/2023M/S S CHAND 
AND CO LTD Vs 
M/S NAVYUG 
BOOK DEPOT

CS (COMM)/14/2023CANARA BANK Vs 
GAGAN KUMAR 
VERMA

CS (COMM)/26/2023CANARA BANK Vs 
LAXMI SAGAR 
SHARMA

AMAR NATH 
TIWARI(P),

CS (COMM)/31/2023SH PUNEET 
BUDHIRAJA Vs 
SABHYATA 
COTTON PVT LTD

CS (COMM)/32/2023AMBA 
JEWELLERS PVT 
LTD Vs NEELAM 
MITTAL

CS (COMM)/30/2023M/S PIONEER 
LOGISYS PVT LTD 
Vs M/S SAXENA 
MARINE TECH 
PVT LTD

Deepak Kumar 
Mishra(P),

CS (COMM)/50/2023PUNJAB 
NATIONAL BANK 
Vs MR KUMAR 
MANVENDRA S/O 
MR ASHOK JOHRI
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18

Not Available 16-01-2023 22.12.2022

18-01-2023 04.05.2022

18-01-2023 12.11.2023

RAJINDER JUNEJA(P), 18-01-2023 13.01.2023

SAMEER JAIN (P) 19-01-2023 18.01.2023

JAGJIT SINGH(P), 19-01-2023 Not Available

23-01-2023 03.09.2023

VAIBHAV YADAV(P), 27-01-2023 18.01.2023

VAIBHAV YADAV(P), 27-01-2023 18.01.2023

19 RAJESH KUMAR(P), 02-01-2023 06-10-2022

NEERAJ KUMAR(P), 02-01-2023 22.11.2022

KRISHAN KUMAR(P), 02-01-2023 24.12.2022

RAJESH KUMAR(P), 02-01-2023 23.12.2022

SANJEEV CHOPRA(P), 05-01-2023 14.09.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS (COMM)/57/2023SHASHI KANT 
HUF Vs BONOZO 
KIDS APPAREL 
PVT LTD

CS (COMM)/67/2023ALTON PANEL 
INDUSTRIES Vs 
KESHAR DEVI 
NAHATA

Mukesh kumar(P),

CS (COMM)/65/2023M/S SHREEPATI 
COMUTECH PVT 
LTD Vs M/S 
LAPTOP HOUSE 
AND ANR

SH. SUBHAM 
KOTHARI(P),

CS (COMM)/68/2023HANSA PURI Vs 
M/S DHARAM 
DIGITAL PRESS

CS (COMM)/70/2023PHOTRONICS INC 
Vs 4 GENIUS 
MINDS PRIVATE 
LIMITED

CS (COMM)/72/2023RAJAT DHAWAN 
Vs M/S RURAL 
SENSE

CS (COMM)/85/2023M/S HMBS 
TEXTILES PVT 
LTD THROUGH 
ADITYA JAIN Vs 
TATA ALDESA JV

abhinav jain(P),

CS (COMM)/95/2023STATE BANK OF 
INDIA Vs RAJEEV 
KUMAR SHARMA

CS (COMM)/96/2023STATE BANK OF 
INDIA Vs 
ABHISHEK 
MISHRA

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS (COMM)/3/2023M/S VIKAS 
PUBLISHING 
HOUSE PVT LTD 
Vs M/S SANA 
BOOK DEPOT

CS (COMM)/6/2023M/S ASCENT 
CONSTRUCTIONS 
PVT LTD Vs M/S 
EARTHCON 
CONSTRUCTIONS 
PRIVATE LIMITEDCS (COMM)/5/2023CANARA BANK Vs 
MS EATMORE

CS (COMM)/4/2023M/S S CHAND 
AND CO LTD Vs 
M/S NAVYUG 
BOOK DEPOT

CS (COMM)/14/2023CANARA BANK Vs 
GAGAN KUMAR 
VERMA
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19

07-01-2023 23.12.2022

RAHUL MANGLA(P), 09-01-2023 04.01.2023

MOHIT MONGA(P), 09-01-2023 28.01.2023

09-01-2023 04.01.2023

RANJANA PATHAK(P), 12-01-2023 03.01.2023

Not Available 16-01-2023 22.12.2022

18-01-2023 04.05.2022

18-01-2023 12.11.2023

RAJINDER JUNEJA(P), 18-01-2023 13.01.2023

SAMEER JAIN (P) 19-01-2023 18.01.2023

JAGJIT SINGH(P), 19-01-2023 Not Available

23-01-2023 03.09.2023

VAIBHAV YADAV(P), 27-01-2023 18.01.2023

VAIBHAV YADAV(P), 27-01-2023 18.01.2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS (COMM)/26/2023CANARA BANK Vs 
LAXMI SAGAR 
SHARMA

AMAR NATH 
TIWARI(P),

CS (COMM)/31/2023SH PUNEET 
BUDHIRAJA Vs 
SABHYATA 
COTTON PVT LTD

CS (COMM)/32/2023AMBA 
JEWELLERS PVT 
LTD Vs NEELAM 
MITTAL

CS (COMM)/30/2023M/S PIONEER 
LOGISYS PVT LTD 
Vs M/S SAXENA 
MARINE TECH 
PVT LTD

Deepak Kumar 
Mishra(P),

CS (COMM)/50/2023PUNJAB 
NATIONAL BANK 
Vs MR KUMAR 
MANVENDRA S/O 
MR ASHOK JOHRI

CS (COMM)/57/2023SHASHI KANT 
HUF Vs BONOZO 
KIDS APPAREL 
PVT LTD

CS (COMM)/67/2023ALTON PANEL 
INDUSTRIES Vs 
KESHAR DEVI 
NAHATA

Mukesh kumar(P),

CS (COMM)/65/2023M/S SHREEPATI 
COMUTECH PVT 
LTD Vs M/S 
LAPTOP HOUSE 
AND ANR

SH. SUBHAM 
KOTHARI(P),

CS (COMM)/68/2023HANSA PURI Vs 
M/S DHARAM 
DIGITAL PRESS

CS (COMM)/70/2023PHOTRONICS INC 
Vs 4 GENIUS 
MINDS PRIVATE 
LIMITED

CS (COMM)/72/2023RAJAT DHAWAN 
Vs M/S RURAL 
SENSE

CS (COMM)/85/2023M/S HMBS 
TEXTILES PVT 
LTD THROUGH 
ADITYA JAIN Vs 
TATA ALDESA JV

abhinav jain(P),

CS (COMM)/95/2023STATE BANK OF 
INDIA Vs RAJEEV 
KUMAR SHARMA

CS (COMM)/96/2023STATE BANK OF 
INDIA Vs 
ABHISHEK 
MISHRA
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20 RUPAM KUMARI(P), 03-01-2023 21-12-2022

RUPAM KUMARI(P), 03-01-2023 21-12-2022

MOHIT GUPTA(P), 06-01-2023 22-12-2022

05-01-2023 03-02-2023

HIMANSHU GARG(P), 07-01-2023 21-12-2022

07-01-2023 23-12-2022

07-01-2023 23-12-2022

11-01-2023 21-12-2022

JATIN SAPRA(P), 10-01-2023 02-01-2023

SUMAN ARORA(P), 10-01-2023 05-01-2023

DHARAM DEV(P), 11-01-2023 02-09-2022

DHARAM DEV(P), 11-01-2023 02-09-2022

KRISHAN KUMAR(P), 16-01-2023 NOT PAID

RANJANA PATHAK(P), 31-01-2023 NOT PAID

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1
7/2023

HETTICH INDIA 
PVT LTD Vs M/S 
WESTBRIDGE 
TURNKEY DPE 
LLP

CS 
(COMM)/1
6/2023

HETTICH INDIA 
PVT LTD Vs M/S  
INFINITY

CS 
(COMM)/1
9/2023

M/S VILMARIS 
HOMES PVT LTD 
Vs M/S AFRA 
INFRA

EXECUTIO
N 
(COMM)/2
2/2023

SBI CARDS AND 
PAYMENT 
SERVICE LTD Vs 
AMBAR NARULA

WASIQUR RAHMAN 
KHAN(P),

CS 
(COMM)/3
6/2023

KISSAN FARMS 
EQUIPMENTS PVT 
LTD Vs JANTA 
ASSOCIATES AND 
CO LTD

CS 
(COMM)/3
7/2023

ADO INDIA PVT 
LTD Vs ASHIANA 
HOMES PVT LTD

DHEERAJ KUMAR 
GARG(P),

CS 
(COMM)/3
5/2023

CANARA BANK Vs 
RAVINDRA GUPTA

aa(P),

CS 
(COMM)/4
5/2023

M/S AVS 
INFOMEDIA Vs 
M/S INFFINIRY 
SYSTEMIN

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/4
6/2023

M/S OM FIRE 
SAFETY COMPANY 
PVT LTD Vs JAIN 
SPUN PIPE 
COMPANY

CS 
(COMM)/3
3/2023

SUPPLE RUBBER 
CHEMICALS Vs 
DORR OLIVER 
ROLLER 
INDUSTRIES 
THROUGH PROP 
MANOJ TYAGI

CS 
(COMM)/4
8/2023

AXIS BANK LTD Vs 
PANACHE 
EXHIBITIONS PVT 
LTD

CS 
(COMM)/4
7/2023

AXIS BANK LTD Vs 
NEW CONCEPT 
SERVICES

EXECUTIO
N 
(COMM)/4
2/2023

IFFCO KISAN 
FINANCE LTD Vs 
MR 
HARISHANKAR 
BALRAM PANDEY 
BORROWERCS 

(COMM)/1
07/2023

PUNJAB 
NATIONAL BANK 
Vs EDUCATION 
INDIA INC
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20

ASHIM BHATT(P), 16-01-2023 NOT PAID

24-01-2023 14-01-2023

19-01-2023 NOT PAID

24-01-2023 03-02-2023

AMITABH SINGH(P), 31-01-2023 03-02-2023

NAVEEN GOEL(P), 21-01-2023 NOT PAID

VIRENDER KUMAR(P), 21-01-2023 06-01-2023

GAURAV(P), 21-01-2023 24-12-2022

RAJESH JANGRA(P), 24-01-2023 18-01-2023

Not Available 27-01-2023 16-04-2022

UTSAV JAIN(P), 27-01-2023 09-01-2023

A(P), 30-01-2023 24-01-2023

30-01-2023 04-01-2023

SACHIN KHARB(P), 31-01-2023 25-01-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTIO
N 
(COMM)/5
0/2023

HDFC BANK LTD 
Vs GRIJA 
SHANKER

EXECUTIO
N 
(COMM)/6
6/2023

KOTAK 
MAHINDRA 
PRIME LTD Vs 
JOGESH KUMAR

Hitesh Sethi(P),

CS 
(COMM)/7
5/2023

JAY GARG Vs 
CHEKKINTAKATH 
ABOOBAKKAR 
SIDDIK

Mukesh kumar(P),

EXECUTIO
N 
(COMM)/5
8/2023

SBI CARDS AND 
PAYMENT 
SERVICE LTD Vs 
AMIT SINGH

WASIQUR RAHMAN 
KHAN(P),

EXECUTIO
N 
(COMM)/6
4/2023

INDUSIND BANK 
LTD Vs SAROJ 
KUMAR  SAHNI

OMP 
(COMM)/1
2/2023

DHL SUPPLY 
CHAIN INDIA PVT 
LTD Vs KAMAL 
KUMAR 
KESHWANI

CS 
(COMM)/1
10/2023

M/S SANY HEAVY 
INDUSTRY INDIA 
PVT LTD Vs M/S 
CHANDRALEKHA 
CONSTRUCTIONS 
PVT LTDCS 

(COMM)/1
09/2023

STATE BANK OF 
INDIA Vs 
SHIREEN KAUR

ARB A 
(COMM)/3
/2023

SANJIV BAJAJ Vs 
DR INDER 
SANJEEV VERMA

CS 
(COMM)/9
7/2023

SANJEEV 
AGGARWAL Vs 
M/S KRISHNA 
OVERSEAS INC

OMP 
(COMM)/9
/2023

LAKSHMI ANAND 
PRAKASH 
THROUGH HER 
ATTORNEY 
SAURABH 
PRAKASH Vs MIS 
MOREVISAS 
IMMIGRATION 
SERVICES PVT 
LTD

CS 
(COMM)/1
03/2023

THE JAMMU AND 
KASHMIR BANK 
LTD Vs SYED 
NAZRUL ISLAM

OMP (I) 
(COMM)/6
/2023

PRASHANT 
VISHNOI Vs AIMS 
SANYA 
DEVELOPERS PVT 
LTD

Samarth Chowdhary(P),

OMP 
(COMM)/1
1/2023

ANT TRAVELS PVT 
LTD THROUGH 
ITS DIRECTOR Vs 
AXIS BANK LTD
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n
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20

NAZIA PARVEEN(P), 05-01-2023 11-12-2022

28-01-2023 07-10-2021

23-01-2023 14-11-2022

SUNNY ARORA(P), 21-01-2023 15-11-2022

05-01-2023 NOT PAID

VIDUR SIKKA(P), 10-01-2023 19-12-2022

DEEPAK SHARMA(P), 13-01-2023 13-12-2022

28-01-2023 21-12-2022

SANDEEP JAIN(P), 16-01-2023 27-07-2022

21 05-01-2023 17-12-2022

A.N.TIWARI 07-01-2023 23-12-2022

QUAISAR ALI(P), 10-01-2023 06-01-2023

11-01-2023 01-11.2022

DHARAM DEV(P), 11-01-2023 09-06-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/2
0/2023

ICICI BANK LTD 
Vs MOHAMMAD 
MAROOF

EXECUTIO
N 
(COMM)/6
1/2023

HDFC BANK LTD 
Vs SUNIL KUMAR

Manisha Baruah(P),

EXECUTIO
N 
(COMM)/6
3/2023

HDFC BANK LTD 
Vs CELEBRITY 
FITNESS INDIA 
PVT LTD

Manisha Baruah(P),

EXECUTIO
N 
(COMM)/6
5/2023

KOTAK 
MAHINDRA 
PRIME LTD Vs 
PRATAP KUMAR 
BEURA

EXECUTIO
N 
(COMM)/1
2/2023

HDB FINANCIAL 
SERVICES LTD Vs 
ACCURATE PLUS 
CONSULTING 
ENGINEERS PCT 
LTD

DEEPANKUR 
SONDHI(P),

EXECUTIO
N 
(COMM)/2
8/2023

RBL BANK 
LIMITED Vs 
RAJSTHAN 
COTTON 
MATTRES HOUSE

CS 
(COMM)/6
9/2023

INDIANNICA 
LEARNING PVT 
LTD Vs SMT 
KALPANA 
SRIVASTAVA

EXECUTIO
N 
(COMM)/6
2/2023

HDFC BANK LTD 
Vs DINESH 
KUMAR

Manisha Baruah(P),

CS 
(COMM)/7
6/2023

M/S CAPTAIN 
GEARS AND FANS 
Vs ZOYA 
ELECTRICAL

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1
3/2023

VATIKA HOTELS 
PVT LTD Vs 
LENSKART 
SOLUTIONS PVT 
LTD

Parag Rai(P),

CS 
(COMM)/2
4/2023

CANARA BANK Vs 
ASHOK KUMAR

CS 
(COMM)/3
4/2023

BANK OF BARODA 
Vs YOGENDER 
KUMAR

CS 
(COMM)/3
9/2023

TARUN SHARMA 
Vs J R SOOD AND 
CO PVT LTD

Shweta Mandal(P),

CS 
(COMM)/4
0/2023

AXIS BANK LTD Vs 
C S INDUSTRIES
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n
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21

AKSHAY KUMAR(P), 17-01-2023 13-01-2023

ATUL KUMAR(P), 17-01-2023 13-01-2023

ANKUSH MAHAJAN(P), 19-01-2023 17-01-2023

DHARAM DEV(P), 20-01-2023 02-09-2022

SUNIL KUMAR(P), 04-01-2023 14-12-2022

23-01-2023 17-01-2023

24-01-2023 20-01-2023

SUNIL KUMAR(P), 04-01-2023 14-12-2022

VAIBHAV YADAV(P), 27-01-2023 18-01-2023

27-01-2023 23-01-2023

VAIBHAV YADAV(P), 27-01-2023 18-01-2023

PUNEET BAJAJ(P), 05-01-2023 02-01-2023

22 MS NIRJA BHATIA HEMANT MANJANI 02-01-2023 01-12-2022

DIGGAJ PATHAK 04-01-2023 23-12-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/6
0/2023

SHRAY 
ENTERPRISES Vs 
M/S MANOR 
HOTELS PRIVATE 
LIMITED

CS 
(COMM)/6
1/2023

OPPLE LIGHTING 
INDIA PVT LTD Vs 
MR AKSHAY 
SUNIL TALREJA 
PARTNER AT M/S 
ANANT LIGHTING 
AND ORS

CS 
(COMM)/7
1/2023

M/S ROY MITRA 
ENTERPRISE Vs 
NBCC INDIA 
LIMITED

CS 
(COMM)/7
8/2023

AXIS BANK LTD Vs 
REENA SHARMA 
PROPRIETOR OF 
M/S DEV 
CREATION AND 
ANRCS 

(COMM)/8
/2023

UFLEX LIMITED 
Vs COSMOS 
RESEARCH LAB 
LIMITED

CS 
(COMM)/8
2/2023

MR VASHISTH 
PANDIT Vs M/S 
ORIENT CRAFT 
LTD

AVINASH KUMAR 
TRIVEDI(P),

CS 
(COMM)/8
6/2023

M/S RIC 
PROJECTS PVT 
LTD Vs M/S NBCC 
INDIA LTD

AVINASH KUMAR 
TRIVEDI(P),

CS 
(COMM)/9
/2023

UFLEX LIMITED 
Vs COSMOS 
PHARMACLS 
LIMITED

CS 
(COMM)/9
2/2023

STATE BANK OF 
INDIA Vs MR 
SOURISH 
SENGUPTA AND 
ANR

CS 
(COMM)/9
3/2023

M/S KRISHI 
RASAYAN 
EXPORTS PVT LTD 
Vs M/S ROYEL 
KRISHI RASAYAN 
PRIVATE LIMITED 
AND ORS

Gayanendra Swarup 
Gangwar(P),

CS 
(COMM)/9
4/2023

STATE BANK OF 
INDIA Vs MR 
RAHUL AND ANR

CS (COMM)/12/2023

LENSKART 
SOLUTION PVT 
LTD Vs HAWA 
SINGH KHATRI

SOUTH-
EAST

CS 
(COMM)/2
/2023

RICHA ACHARYA 
Vs M/S INDIA 
SKILLS PVT LTD

CS 
(COMM)/1
0/2023

MR. ABHISHEK 
GOEL Vs SOUTH 
DELHI 
MUNICIPAL 
CORPORATION

http://10.199.60.3/swecourtis/querybuilder/r_query_generate.php#
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22 MS NIRJA BHATIA

MANI KAUL 05-01-2023 19-11-2022

AN TIWARI 07-01-2023 06-01-2022

FITU SINGH 07-01-2023 23-12-2022

DEBYAN GHOSH 07-01-2023 23-12-2022

V.K SINGH 07-01-2023 24-12-2022

11-01-2023 02-01-2023

DHAIRYA GUPTA 11-01-2023 21-12-2022

13-01-2023 12-01-2023`

MOHIT MADAN 16-01-2023 13-01-2023

18-01-2023 10-01-2023

DHRUV SHARMA 19-01-2023 20-12-2022

R K MEHTA 23-01-2023 16-01-2023

23 Sh. TEJ PAL KANG 31.01.2023 31.01.2023

24 EAST ANAND PRAKASH 03-01-2023 21-12-2022

SOUTH-
EAST

CS 
(COMM)/1
5/2023

LIC HOUSING 
FINANCE 
LIMITED Vs 
PARKWOOD 
DEVELOPERS 
PVT. LTD.CS 

(COMM)/2
1/2023

CANARA BANK Vs 
RAMRAY MEENA

CS 
(COMM)/2
2/2023

ADO INDIA PVT. 
LTD. Vs THE 
GREEN TRIVENI 
DEVELOPER

CS 
(COMM)/2
3/2023

UTPAL KUMAR 
GUHA SOLE 
PROPRIETOR OF 
M/S 
ENGINEERING 
WORKS Vs NTPC 
GE POWER 
SERVICES 
PRIVATE LIMITED

CS 
(COMM)/2
7/2023

PUNJAB AND 
SIND BANK Vs 
TARUN KUMAR 
KINGWANI

CS 
(COMM)/3
8/2023

IONS HYDRO 
PVT.LTD. Vs 
STATE OF NCT OF 
DELHI

SUSHIL KUMAR 
CHAUHAN

CS 
(COMM)/4
2/2023

JONES LANG 
LASALLE 
PROPERTY 
CONSULTANTS 
INDIA PVT. LTD. 
Vs IMPERIA 
STRUCTURES 
LTD.

CS 
(COMM)/5
3/2023

LETUL 
INVESTMENTS 
PRIVATE LIMITED 
Vs MONICA 
KHANNA

DHARMENDRA 
KUMAR

CS 
(COMM)/5
9/2023

UDAY SINGH 
AHLAWAT Vs 
TATA AIG 
GENERAL 
INSURANCE CO. 
LTD.CS 

(COMM)/6
6/2023

MOHD MAJID Vs 
SAMIAH 
INTERNATIONAL 
BUILDERS PVT 
LTD

ManIa Asad& Sonal 
Singh Godara

CS 
(COMM)/7
4/2023

TRILOK KUMAR 
JHA Vs INDU 
SHARMA SOLE 
PROPRIEROR

CS 
(COMM)/8
3/2023

BIRD 
INFORMATION 
SYSTEM PVT LTD 
Vs NARESH 
KUMAR BERI

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

COUNTER 
CLAIM CS 
(COMM)

DEWAN CHAND 
V/S MRJ STEELS 
PVT. LTD.

SH. SANJAY SHARMA-
I

CS COMM 
NO. 
11/2023

SANTOSHI 
HYVOLT 
ELECTRICALS 
PVT. LTD. VS. 
ANIL THAKUR
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24 EAST

SUBODH KUMAR JHA 17-01-2023 11-01-2023

SHALINI UPADHYAY 19-01-2023 17-01-2023

27-01-2023 13-01-2023

25 EAST Not Available 28-01-2023 13-01-2023

Not Available 28-01-2023 13-01-2023

Not Available 28-01-2023 26-11-2022

Not Available 28-01-2023 24-01-2023

26 North-East AMBAREEN 03.01.2023

03.01.2023

VASEEM KHAN 03.01.2023

VIPIN KUMAR 09.01.2023

VIPIN KUMAR 09.01.2023

AKSHAY RAJ 09.01.2023

SH. SANJAY SHARMA-
I

CS 
COMM.NO.
31/2023

PUNJAB 
NATIONAL BANK 
VS. SATISH 
KAPOOR

CS COMM 
NO. 
36/2023

STATE  BANK OF 
INDIA VS. YOGITA 
RAJPUT

CS COMM 
NO.47/202
3 

CENTRAL BANK 
OF INDIA VS. 
SMTBABITA

MANOJ KUMAR  
ARORA

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CSCOMM/
48/2023

CENTRAL BANK 
OF INDIA VS 
MOMEEN SAIFI & 
ORS

CSCOMM/
49/2023

CENTRAL BANK 
OF INDIA VS 
ASHRAF & ORS

CSCOMM/
50/2023

CENTRAL BANK 
OF INDIA VS 
DINESH KUMAR & 
ORS

CSCOMM/
51/2023

CENTRAL BANK 
OF INDIA VS 
MAYUR

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-01/2023

VIKAS GOEL VS 
MUNICIPAL 
CORPORATION OF 
DELHI

COURT 
FEES FILED 
OFFLINE 
ON 
22.12.2023

CS(COMM)
-02/2023

STATE BANK OF 
INDIA VS 
RAJNISH JAYANT

RANJAY KUMAR 
SINHA

COURT 
FEES FILED 
OFFLINE 
ON 
05.12.2023

CS(COMM)
-03/2023

M/S SHIVA 
ENGINEERING 
WORKS VS MS 
CBM INDUSTRIES 
LIMITED

COURT 
FEES FILED 
OFFLINE 
ON 
19.05.2023

OMP(I)
(COMM)-
01/2023

SHRI RAM 
TRANSPORT 
FINANCE CO. LTD 
VS SARFARAZ 
KHAN

COURT 
FEES NOT 
FILED

OMP(I)
(COMM)-
02/2023

SHRI RAM 
TRANSPORT 
FINANCE CO. LTD. 
VS IMRAN SAIFI 

COURT 
FEES NOT 
FILED

CS(COMM)
-04/2023

VIJAY KUMAR VS 
X MEGA MART 
PVT LTD

COURT 
FEES FILED 
OFFLINE 
ON 
20.12.2023
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26 North-East

09.01.2023

MANISHA BARUAH 09.01.2023

PANKAJ RAI 09.01.2023

VANDANA KUMARI 09.01.2023

RAJESH KUMAR 17.01.2023

ANIRUDH MEHROTRA 17.01.2023

SUNITA SINGH 17.01.2023

KUSHAL KUMAR 17.01.2023

19.01.2023

VANDANA KUMARI 20.01.2023

PARMOD KUMAR JAIN 20.01.2023

PANKAJ KUMAR 20.01.2023

SHALINI UPADHAYA 24.01.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-05/2023

UNION BANK OF 
INDIA VS ANURAG 
TYAGI

PRABHASH KUMAR 
JHA

COURT 
FEES FILED 
OFFLINE 
ON 
27.04.2023

EX(COMM
)-01/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE 
COMPANY LTD VS 
VINOD KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-02/2023

MST ZEBA RANI 
VS PARVEZ ALAM

COURT 
FEES NOT 
FILED

EX(COMM
)-03/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE CO 
LTD VS ASIF 
ANSARI AND 1 
OTHER

COURT 
FEES NOT 
FILED

MISC DJ- 
32/2023

AXIS BANK LTD. 
VS FASHION 
VILLA

COURT 
FEES NOT 
FILED

EX(COMM
)-04/2023

AMBIT FINVEST 
PRIVATE LIMITED 
VS YASH 
MEDICOS

COURT 
FEES NOT 
FILED

EX(COMM
)-05/2023

ICICI BANK LTD 
VS IMRAN KHAN

COURT 
FEES NOT 
FILED

EX(COMM
)-06/2023

KOTAK 
MAHINDRA 
PRIME LTD VS 
RAKHI AND ORS.

COURT 
FEES NOT 
FILED

EX(COMM
)-07/2023

HDFC BANK 
LIMITED VS 
JITENDERA 
KUMAR

MANISH SHANKAR 
VERMA

COURT 
FEES NOT 
FILED

EX(COMM
)-08/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE CO 
LTD VS RAKESH 
SINGH RANA 

COURT 
FEES NOT 
FILED

EX(COMM
)-09/2023

SANDEEP JAIN VS 
SANJAY KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-10/2023

KOTAK 
MAHINDRA BANK 
LTD VS VINOD 

COURT 
FEES NOT 
FILED

CS(COMM)
-06/2023

STATE BANK OF 
INDIA VS 
SHRIBHAGWAN

COURT 
FEES FILED 
ONLINE ON 
17.01.2023
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26 North-East

AJAY KUMAR SHARMA 24.01.2023

27.01.2023

GURPREET KAUR 27.01.2023

AJAY KUMAR SHARMA 28.01.2023

VINEET KAUSHIT 28.01.2023

WASIQUR KHAN 28.01.2023

28.01.2023

28.01.2023

NITIN MITTAL 28.01.2023

SHOBHIT JAIN 30.01.2023

27 GEETA SATIJA(P), 06-01-2023 19.12.2022

RAJIV DALAL(P), 06-01-2023 21.12.2022

SAMRIDHI(P), 06-01-2023 14.12.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-07/2023

PUNJAB 
NATIONAL BANK 
VS SARIKA GUPTA 
PROPRIETOR OF 
VARUN 
ENTERPRISES

COURT 
FEES FILED 
OFFLINE 
ON 
12.01.2023

CS(COMM)
-08/2023

KESARI SINGH VS 
DEEPAK PATEL

SHALINDRA KUMAR 
SINGH BHADAURIYA

COURT 
FEES FILED 
OFFLINE 
ON 
12.01.2023

CS(COMM)
-09/2023

RST FUEL 
DELIVERY PVT 
LIMITED VS NITIN 
NAGAR

COURT 
FEES FILED 
OFFLINE 
ON 
10.01.2023

CS(COMM)
-10/2023

PUNJAB 
NATIONAL BANK 
VS SWATI 
PROPRITOR OF 
SWATI TELECOM

COURT 
FEES FILED 
OFFLINE 
ON 
12.01.2023

CS(COMM)
-11/2023

BABU LAL GOYAL  
VS MUSHEER 
ALAM

COURT 
FEES FILED 
OFFLINE 
ON 
24.01.2023

EX(COMM
)-11/2023

SBI CARDS 
PAYMENT AND 
SERVICES LTD VS 
SHAKEEL

COURT 
FEES NOT 
FILED

EX(COMM
)-12/2023

THE BSES 
YAMUNA POWER 
LTD VS SHEELA 
DEVI

PRASHANT KUMAR 
SHARMA

COURT 
FEES NOT 
FILED

EX(COMM
)-13/2023

THE BSES 
YAMUNA POWER 
LTD VS AJAY 
KUMAR

PRASHANT KUMAR 
SHARMA

COURT 
FEES NOT 
FILED

EX(COMM
)-14/2023

GAURAV MITTAL 
VS SANDEEP 
SINGHAL

COURT 
FEES NOT 
FILED

EX(COMM
)-15/2023

CAPRI GLOBAL 
CAPITLA LIMITED 
VS BHAG SINGH 
AND ORS

COURT 
FEES NOT 
FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/3
/2023

PUNJAB AND 
SIND BANK Vs 
PRASHANT 
KHENDELWAL

CS 
(COMM)/4
/2023

PUNJAB 
NATIONAL BANK 
Vs ASHU SHARMA

CS 
(COMM)/6
/2023

MAPS CREATION 
PRIVATE LIMITED 
Vs PANKAJ 
BANSAL
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27

RAVI KUMAR(P), 06-01-2023 13.12.2022

06-01-2023 14.12.2022

VP SINGH(P), 06-01-2023 22.12.2022

17-01-2023 02.01.2023

DEVVART SHARMA(P), 17-01-2023 02.01.2023

24-01-2023 23.01.2023

25.01.2023 12.01.2023

27.01.2023 20.01.2023

28 09-01-2023 17.07.2018

18-01-2023 15.11.2022

10-01-2023 06.01.2023

18-01-2023 04.01.2023

AJAY SHARMA(P), 18-01-2023 07.01.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/7
/2023

UNION BANK OF 
INDIA Vs 
SURENDRA 
SINGH RATHORE

CS 
(COMM)/8
/2023

PUNJAB 
NATIONAL BANK 
Vs VISHNU 
PRASAD SINHA

AJAY KUMAR 
SHARMA(P),

CS 
(COMM)/5
/2023

PUNJAB AND 
SIND BANK Vs 
DEEPA CHAUHAN 
THAPA

CS 
(COMM)/2
5/2023

SHIVAM 
ADVERTISING 
THROUGH ITS 
PROP AMIT 
SEHGAL Vs 
BHAVYA 
PUBLICITY 
SERVICES 
THROUGH ITS 
PROPRIETOR 
RAJESH 
SANDHAYANA

JITENDER KUMAR 
KHULLAR(P),

CS 
(COMM)/2
4/2023

MSAFEEQUPMEN
TS PVT LTD Vs P 
AND G 
ENTERPRISES 
SOFTWARE 
SERVICESCS 

(COMM)/3
7/2023

M/S SA 
ENGINEERING 
COMPANY Vs M/S 
GLARIOUS 
MEDISCIENCE 
INDIA  P LIMITED

Deepanshu Jain(P),

CS 
(COMM)/4
0/2023

GLOBE EXPRESS 
SERVICES PVT 
LTD THROUGH 
AUTHORIZED 
REPRESENTATIVE 
Vs M/S TAXTILES 
CRAFT

Shariq J. Riyaj

CS 
(COMM)/4
1/2023

APOLLO PIPES 
LTD Vs NIRMAL 
POLYMERS

Shrihar Tripathi

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/1
4/2023

M/S QSS 
ENTERPRISES 
PVT LTD Vs M/S 
VSNS INDUSTRIES

VISHNU KANT 
PANDEY(P),

CS 
(COMM)/2
9/2023

M/S EASY TRIP 
PLANNERS 
LIMITED
FORMERLY 
KNOWN AS
M/S EASY TRIP 
PLANNERS 
PRIVATE LIMITED 
Vs MR AMIT 
NAYYAR

Anuj Jain(P),

CS 
(COMM)/1
7/2023

PRADEEP KUMAR 
SEHGAL Vs 
MAYASHEEL 
RETAIL INDIA 
LTD

NISHANT 
SHOKEEN(P),

CS 
(COMM)/2
8/2023

CANARA BANK Vs 
ZS ENGINEERING

Ankur Aggarwal(P),

CS 
(COMM)/2
7/2023

UCO BANK Vs 
RAM SABAD 
YADAV



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

28

30-01-2023 16.01.2023

30-01-2023 25.01.2023

10-01-2023 11.11.2022

VIVEK BHARDWAJ(P), 06-01-2023 06.10.2022

SANJEEV CHOPRA(P), 10-01-2023 20.12.2022

05-01-2023 31.11.2022

29 VP SINGH(P), 05-01-2023 22-12-2022

09-01-2023 23-12-2022

09-01-2023 23-12-2022

10-01-2023 21-12-2022

10-01-2023 21-12-2022

NITIN PRAKASH(P), 18-01-2023 09-01-2023

20-01-2023 10-01-2023

AAKASH NAVAL(P), 23-01-2023 17-01-2023

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/4
4/2023

BASANT GOEL 
PROPRIETOR OF 
GOEL MEDICOS Vs 
HEALTH CARE AT 
HOME INDIA PVT 
LTD

RUPESH KUMAR 
TYAGI(P),

CS 
(COMM)/4
3/2023

CENTRAL BANK 
OF INDIA Vs M/S 
GARG 
COLLECTION

KAMALJIT SINGH 
RANOT(P),

CS 
(COMM)/1
9/2023

SINGLA FABRICS 
Vs MAHAVEER 
EXPORTS

AMARENDRA KUMAR 
DUBEY(P),

CS 
(COMM)/1
0/2023

AJAY TRADING 
COMPANY 
THROUGH ITS 
PROPRIETOR 
PRADEEP KUMAR 
SHARMA Vs 
DEPUTY 
COMMISSIONER 
SHAHADARA 
NORTH ZONE 
EDMC

CS 
(COMM)/1
8/2023

CANARA BANK Vs 
INDERJEET PROP 
M/S JALAK 
LADIES SUIT 
COLLECTION AND 
BOUTIQUECS 

(COMM)/2
/2023

VALLABH 
TEXTILES Vs 
UNNATI 
CREATIONS

Aditya Jain(P),

SH. SURENDER S. 
RATHI

Shahdara CS 
(COMM)/1
1/2023

PUNJAB AND 
SIND BANK Vs 
VINOD KUMAR

CS 
(COMM)/1
2/2023

PRADEEP KUMAR 
Vs TARAASHA 
CREATION PVT 
LTD

Vikas Kumar Bhatia(P),

CS 
(COMM)/1
3/2023

AMIT KHANNA Vs 
NISHCHAY VAID

Vikas Kumar Bhatia(P),

CS 
(COMM)/1
6/2023

MANOJ SHARMA 
Vs JASPREET 
SINGH

Rohit Taneja(P),

CS 
(COMM)/1
5/2023

VIRENDER SINGH 
Vs M/S AIRPLAZA 
RETAIL 
HOLDINGS 
PVTLTD

A C Singhal(P),

CS 
(COMM)/3
0/2023

M/S SR INDIA 
VOYAGES PVT 
LTD Vs SHRI 
RAHUL JAIN

CS 
(COMM)/3
4/2023

DBS ALLOYS Vs SS 
INDUSTRIES

SYED SARFARAZ 
KARIM(P),

CS 
(COMM)/3
9/2023

M/S 
NKPUBLICATIONS
THROUGH ITS 
PROPRIETOR Vs 
M/S AA BOOK 
GALLERYTHROUG
H ITS 
PROPRIETOR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29

AAKASH NAVAL(P), 23-01-2023 17-01-2023

30-01-2023 18-01-2023

31-01-2023 24-01-2023

PURNIMA JAIN(P), 05-01-2023 20-12-2022

PURNIMA JAIN(P), 05-01-2023 20-12-2022

PURNIMA JAIN(P), 05-01-2023 20-12-2022

PURNIMA JAIN(P), 05-01-2023 20-12-2022

PURNIMA JAIN(P), 05-01-2023 20-12-2022

30 MS. SAVITA RAO AAKASH NAVAL(P), 23-01-2023 02-01-2023

AAKASH NAVAL(P), 23-01-2023 02-01-2023

JITESH TALWANI(P), 19-01-2023 16-01-20232

19-01-2023 17-01-2023

RANBIR SINGH(P), 28-01-2023 25-01-2023

19-01-2023 20-10-2022

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/3
8/2023

M/S KAPOOR 
BOOK 
DEPOTTHROUGH 
ITS PROPRIETOR 
Vs M/S AA BOOK 
GALLERYTHROUG
H ITS 
PROPRIETOR

CS 
(COMM)/4
6/2023

MS 
PARASHVNATH 
TRADING 
COMPANY Vs K P 
ENTERPRISES

Pramod Tyagi(P),

CS 
(COMM)/4
5/2023

ROOPALI OUTFIT 
Vs APPLE TEX

SUBHASH CHANDRA 
LOCHAKIA(P),

OMP 
(COMM)/5
/2023

RCC 
INFRAVENTURES 
LTD Vs KOTAK 
MAHINDRA BANK 
LTD

OMP 
(COMM)/1
/2023

RCC 
INFRAVENTURES 
LTD Vs KOTAK 
MAHINDRA BANK 
LTD

OMP 
(COMM)/2
/2023

RCC 
INFRAVENTURES 
LTD Vs KOTAK 
MAHINDRA BANK 
LTD

OMP 
(COMM)/3
/2023

RCC 
INFRAVENTURES 
LTD Vs KOTAK 
MAHENDRA 
BANK LTD

OMP 
(COMM)/4
/2023

RCC 
INFRAVENTURES 
LTD Vs KOTAK 
MAHINDRA BANK 
LTD

Shahdara CS 
(COMM)/3
6/2023

M/S KAPOOR 
BOOK 
DEPOTTHROUGH 
ITS PROPRIETOR 
Vs M/S BOOK 
LANDTHROUGH 
ITS PROPRIETOR

CS 
(COMM)/3
5/2023

M/S KAPOOR 
BOOK 
DEPOTTHROUGH 
ITS PROPRIETOR 
Vs M/S AKSHAYA 
BOOK 
CORNERTHROUG
H ITS 
PROPRIETOR

CS 
(COMM)/3
3/2023

MUKESH KUMAR 
Vs MD NIZAM 
KUMAR

CS 
(COMM)/3
2/2023

STATE BANK OF 
INDIA Vs SANJIV 
KUMAR

Shalini Upadhyay(P),

CS 
(COMM)/4
2/2023

MIS NITIN CLOTH 
MERCHANT Vs 
MIS PATRORNA 
APPARELS

CS 
(COMM)/3
1/2023

MANISH JAISWAL 
Vs SHRI 
BANARSIDAS 
CHANDIWALA 
SEWA SMARAK 
TRUST SOCIETY

J S Jaiswal(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

VIVEK KUMAR(P), 13-01-2023 01-12-2022

VP SINGH(P), 05-01-2023 23-12-2022

31 North-West 1/2023 VIKAS BHARDWAJ 01/02/23 12/24/22

2/2023 RAKESH KUMAR 01/02/23 12/08/22

3/2023 RAKESH KUMAR 01/02/23 12/08/22

4/2023 MANISH KAPOOR 01/02/23 05/30/22

5/2023 03//01/23 01/02/23

6/2023 03//01/23 01/02/23

7/2023 AKJ LAW ASSOCIATES 01/04/23 12/21/22

8/2023 ISHA BANSAL 01/05/23 01/03/23

9/2023 SANDEEP JINDAL 01/05/23 12/15/22

10/2023 SANDEEP JINDAL 01/05/23 12/15/22

11/2023 01/06/23 01/04/23

12/2023 PARAS AGGARWAL 01/06/23 12/08/22

Shahdara

CS 
(COMM)/2
1/2023

IDBI BANK LTD Vs 
NIKHIL PARCHA

CS 
(COMM)/1
/2023

PUNJAB AND 
SIND BANK Vs 
BABITA

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

PRAKASH 
MALYAN VS 
PERALITE STEEL 
PVT LTD

HARISH KUMAR 
VS RAKESH 
KUMAR

HARISH KUMAR 
VS SHANKAR LAL 
DARYANI

SHRIRAM 
APPLICANCES VS 
ASSAM GASES

UNDER ARMOUR 
INC. VS ASHOK 
KUMAR

NAVLIN SWAIN AND 
GAUTAM BHASIN

PUMA SE VS 
ASHOK KUMAR

NAVLIN SWAIN AND 
GAUTAM BHASIN

M/S SWIFT 
SECURITES PVT 
LTD VS M/S 
RAYAT GROUP OF 
INSTITUTIONAL
GARG TRADERS 
VS ROSHNI 
FOOTWEAR

DURGA STEEL 
COMPANY PVT 
LTD VS ASHOK 
KUMAR KAMBOJ

DURGA STEEL 
COMPANY PVT 
LTD VS BRIJ PAL

SUNIL KUMAR 
AGGARWAL VS 
RAHUL

MANOJ KUMAR 
BHAGAT

M/S A.S 
INTERNATIONAL 
INDIA VS 
FASHION 
CHAPPAL STORE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

13/2023 PARAS AGGARWAL 01/06/23 12/08/22

14/2023 NAVLIN SWAIN 01/07/23 01/05/23

15/2023 01/07/23 11/28/22

16/2023 NAVLIN SWAIN 01/07/23 01/05/23

17/2023 H S THUKRAL 01/09/23

18/2023 HIMANSHU RAJORA 01/10/23 01/09/23

19/2023 SUNIL SEHRAWAT 01/11/23 10/01/22

20/2023 ANIL KUMAR GARG 01/11/23 09/28/22

21/2023 ANIL KUMAR GARG 01/11/23 09/28/22

22/2023 ANIL KUMAR GARG 01/11/23 09/28/22

24/2023 ASHVARY VIKRAM 01/12/23 01/10/23

25/2023 ANKIT KUMAR 01/12/23 01/04/23

26/2023 JITENDRA MEHTA 01/12/23 01/09/23

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S A.S 
INTERNATIONAL 
INDIA VS M/S 
BEST CHAPPAL 
STORE
UNDER ARMOUR 
INC. VS OWNER

M/S BANSAL 
TRADING 
COMPANY VS M/S 
DACC 
INTERNATIONAL 
PVT LTD

KAPUR AND 
ASSOCIATES

PUMA SE VS 
OWNER

AMIN JHA VS 
AMIT KUMAR 

NO COURT 
FEES

KAMAL KISHORE 
AGGARWAL VS 
KISHORE KUMAR 
KHURANA

SBI VS MOHD. 
SHAHNAWAZ

AMIT AGGARWAL 
VS M/S BALJEET 
POULTRY FARM 
AND FEEDS

AMIT AGGARWAL 
VS GAPATI 
POULTRY

AMIT AGGARWAL 
VS JHUNJHNOU 
FARMS

NOVAPAY 
SOLUTION PVT 
LTD VS 
INFOMATIC 
SOLUITON

ASHA DEVI VS 
SURESH KUMAR

SANDEEP JAIN VS 
VANEET JAIN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

27/2023 MANJU MEHTA 01/12/23 01/03/23

28/2023 01/16/23 12/07/22

29/2023 VICHITRA KUMAR 01/16/23 01/11/23

30/2023 GAURAV ARORA 01/16/23 11/21/22

31/2023 MANAN BATRA 01/16/23 01/05/23

32/2023 ANIL KUMAR SAHU 01/16/23 01/07/23

33/2023 DEEPU GUPTA 01/16/23 12/23/22

34/2023 ANISH SHARMA 01/17/23 11/28/22

35/2023 ANISH SHARMA 01/17/23 12/24/22

37/2023 BIRANDER SINGH 01/18/23 11/28/22

38/2023 K.S CHAUHAN 01/18/23 01/05/23

39/2023 PARVESH BANSAL 01/18/23 01/17/23

40/2023 01/18/23 01/02/23

42/2023 MANISH KAUSHIK 01/19/23 01/17/23

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

MAHESHWARI 
MANDAL VS 
MOTHERS PRIDE 
HIGH SCHOOL

SHWETA SAXENA 
VS AYODEL INDIA 
PVT LTD

DINESH KUMAR 
MASANT

PHOOL KUMAR VS 
SHRI RAM 
GENERAL 
INSURANCE CO. 
LTD.
M/S UNIQUE 
BIOMETALS VS 
M/S VARDHMAN 
SINTERED 
PRODUCTS
JINDAL EXPORTS 
AND IMPORT PVT 
LTD VS NEXGEN 
ESTATE PLAINING 
SOLUTION PVT 
LTDRSPL HEALTH 
PVT LTD VS 
VARUN JAIN

UNION BANK OF 
INDIA VS RAJESH 
KR PATHAK AND 
ORS.

SUDESH 
MAHAJAN VS 
HEAVY CREATION 
 PVT LTD

MAHAJAN 
INTERNATIONAL 
VS RUBEN 
OVERSEAS

SANJAY SOLANKI 
VS NORTH MCD 
AND ORS

SAROJ CHAUHAN 
VS SUMAN RANI

SHREE BALAJI 
ENTERPRISES VS 
B.S ENT AND ANR.

CANARA BANK VS 
MANOJ KUMAR

ANSHUMAN 
SRIVASTAV

M/S JSG 
INNOTECH PVT 
LTD VS J P 
MORGAN CHASE 
BANK



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

43/2023 MANISH KAUSHIK 01/19/23 11/18/22

44/2023 MANISH KAUSHIK 01/19/23 11/18/22

45/2023 MANISH KAUSHIK 01/19/23 11/18/22

46/2023 MANISH KAUSHIK 01/19/23 11/18/22

47/2023 DEEPAK BASHTA 01/19/23 01/02/23

48/2023 MANISH KAUSHIK 01/19/23 12/16/22

49/2023 MANISH KAUSHIK 01/19/23 11/18/22

50/2023 MANISH KAUSHIK 01/19/23 11/18/22

51/2023 MANISH KAUSHIK 01/19/23 11/18/22

52/2023 MANISH KAUSHIK 01/19/23 12/16/22

53/2023 MANISH KAUSHIK 01/19/23 12/16/22

54/2023 MANISH KAUSHIK 01/19/23 12/16/22

55/2023 MANISH KAUSHIK 01/19/23 12/16/22

56/2023 MANISH KAUSHIK 01/19/23 12/16/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SAVITRI GUPTA 
VS M/S SETH 
SUNDER LAL JAIN

RUPESH KR. JAIN 
AND ORS VS M/S 
SETH SUNDER 
LAL JAIN

RUPESH KUMAR 
JAIN VS M/S SETH 
SUNDER LAL JAIN

SAVITRI GUPTA 
VS M/S SETH 
SUNDER LAL JAIN

PES 
INSTALLATION 
PVT LTD VS YASH 
EARTHING 
SOLUTION
VIJAY KUMAR VS 
M/S SETH 
SUNDER LAL JAIN 

R B JAIN VS M/S 
SETH SUNDER 
LAL JAIN

ANUVRAT JAIN VS 
M/S SETH 
SUNDER LAL JAIN

AYUSH GUPTA VS 
SETH SUNDER 
LAL JAIN

N.K GUPTA AND 
ORS VS SETH 
SUNDER LAL JAIN

GEETA GUPTA VS 
SETH SUNDER 
LAL JAIN

RANI VS SETH 
SUNDER LAL JAIN

ANKIT GUPTA VS 
SETH SUNDER 
LAL JAIN

BRIJ MOHAN 
GUPTA VS VS 
SETH SUNDER 
LAL JAIN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

57/2023 VIKAS CHHABRA 01/19/23 12/22/22

58/2023 MANISH KAUSHIK 01/19/23 11/18/22

59/2023 NAVLIN SWAIN 01/19/23 12/20/22

60/2023 01/21/23 01/20/23

61/2023 A K SHAKIYA 01/21/23 12/26/22

62/2023 A K SHAKIYA 01/21/23 12/26/22

63/2023 S K JHA 01/21/23 12/14/22

64/2023 RAKESH MITTAL 01/21/23 01/20/23

65/2023 VIKAS CHHABRA 01/21/23 12/22/22

66/2023 VARUN DINGRA 01/24/23 01/18/23

67/2023 VARUN DINGRA 01/24/23 01/23/23

68/2023 RAKESH MALHOTRA 01/24/23 01/20/23

69/2023 MANISH VERMA 01/25/23 10/28/22

70/2023 CHETNA BHALLA 01/27/23 12/22/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

ICICI BANK LTD 
VS ARJUN SINGH

VIJAY RANI 
GUPTA VS SETH 
SUNDER LAL JAIN

PUMA SE VS 
ASHOK KUMAR

MITTAL ART 
PACKAGING VS 
INDIA BULLS 
HOUSING 
FINANCE

SANTOSH KUMAR 
SINGH

PNB VS M/S 
RADHNA EXT. 
AND ANR

PNB VS M/S JADE 
ENTERPRISES

CANARA BANK VS 
PRANAV TULI 
AND ANR

MPCL 
INDUSTRIES LTD 
VS MOHIT 
BANSAL

ICICI BANK LTD 
VS LAXMAN

MANGALAM 
EXBRODIERIES 
PVT LTD VS 
NIPUR JAIN

GOPAL KRISHAN 
VS KAMAL 
KUMAR

GOEL METAL AND 
STRIPER VS 
GOYAL AND GOEL 
STAINLESS

VIKRAM ROLLER 
FLOUR MILLS VS 
RAJA UDYOG PVT 
LTD

ICICI BANK VS 
AMAR NATH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

71/2023 CHETNA BHALLA 01/27/23 12/22/22

72/2023 NEERAJ DAHIYA 01/28/23 11/16/22

73/2023 NEERAJ DAHIYA 01/28/23 12/12/22

74/2023 NEERAJ DAHIYA 01/28/23 12/22/22

80/2023 RAJ KUMAR 01/28/23 01/17/23

85/2023 SAKSHI BHASIN 01/31/23 12/29/22

32 North NIL

33 02/01/23 28/04/22

DIVYA ANAND 02/01/23 22/11/22

SUNIL KUMAR 02/01/23 14/12/22

AMIT GUPTA 02/01/23 08/09/22

REKHA RASTOGI 02/01/23 14/12/22

REKHA RASTOGI 02/01/23 14/12/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

ICICI BANK LTD 
VS ARSHAD 
AHMAD

M/S DURGA  
FERROU PVT LTD 
VS ASHOK 
SHARMA

M/S 
RADHARAMAN 
STAINLESS STEEL 
PVT LTD VS 
SURESH SHARMA

M/S 
RADHARAMAN 
STAINLESS STEEL 
PVT LTD VS KAPIL 
BHARDWAJ
SUNITA TIWARI 
VS KYANA FOODS 
PVT LTD

BEIJING 
TIANCHUANG 
HAORUI TRADING 
CO LTD VS 
MUTHA IMPEX

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
02/2023 

GIST SOLUTIONS 
V/S SITA DEVI

SARVJEET KUMAR 
THAKUR

CS COMM 
01/2023

IDBI V/S NEHA 
INTERNATIONAL

CS COMM 
07/2023

M/S SHAMBHU 
TECHNOLOGY V/S 
M/S AXIS E-CORP 
SOLUTION

CS COMM 
08/2023

CANARA BANK 
V/S ROHIT 
VIRMANI

CS COMM 
06/2023

CANARA BANK 
V/S M/S S K 
SHOES

CS COMM 
05/2023

CANARA BANK 
V/S M/S AJAY 
COLLOECTION



Court District Case No. Advocate
No.

Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

33

03/01/23 13/12/22

ARUNODAY 04/01/23 19/12/22

S K VASHISHT 07/01/23 23/12/22

SAURAV BHASIN 07/01/23 05/01/23

TUSHAR KUKREJA 13/01/23 25/11/22

PRANJAL 13/01/23 02/01/23

MUNISH CHANDER 13/01/23 02/01/23

RAHUL MALIK 16/01/23 29/10/22

TUSHAR KUKREJA 16/01/23 25/11/22

RAJENDER YADAV 16/01/23 07/01/23

16/01/23 16/01/23

A K RAUT 18/01/23 22/12/22

CHITRA MALHOTRA 20/01/23 09/12/22

AMIT GUPTA 21/01/23 22/09/22

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
09/2023

VIMLA BHATIA 
V/S SUNIL 
KUMAR

DR ANUPAM KUMAR 
MISHRA

CS COMM 
12/2023

KRISHNA 
OVERSEAS V/S 
M/S DEEPAK 
JAGGERY

CS COMM 
14/2023

UNION BANK OF 
INDIA V/S 
RAMESH RANI

CS COMM 
15/2023

PNB V/S SHIV 
SAGAR MEDICOS

CS COMM 
22/2023

PNB V/S MANIK 
TANDON

CS COMM 
23/2023

ICICI BANK V/S 
AMIT KUMAR 
SINGH

CS COMM 
24/2023

INDIAN 
OVERSEAS BANK 
V/S NAZIR 
AHMAD

CS COMM 
28/2023

KALINGA CABLES 
V/S RAJESH 
SHARMA

CS COMM 
27/2023

PNB V/S MANISH 
YADAV

CS COMM 
30/2023

UNION BANK OF 
INDIA V/S 
PANKAJ 
ELECTRONICS

CS COMM 
29/2023

MANISH ARORA 
V/S IFFL

AKHILESH KUMAR 
MEENA

CS COMM 
35/2023

SBI V/S SUSHIL 
SHARMA

CS COMM 
41/2023

CANARA BANK 
V/S M/S DUBEY 
ENTERPRISES

CS COMM 
46/2023

CANARA BANK 
V/S SHIVAM 
SEHGAL
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33

AMIT GUPTA 25/01/23 22/09/22

KAPIL CHOUDHARY 25/01/23 21/01/23

ALOK PANDEY 30/01/23 18/01/23

ALOK PANDEY 30/01/23 13/01/23

34 03-01-2023 22/11/2022

09-01-2023 23/12/2022

Sh. PANKAJ PAREEK 11-01-2023 04-01-2023

17-01-2023 09/11/2022

17-01-2023 12-12-2022

19-01-2023 13-01-2023

19-01-2023 12-01-2023

21-01-2023 11.01.2023

Sh. RAJENDRA YADAV 21-01-2023 17-01-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
49/2023

CANARA BANK 
V/S SHIVAM 
SEHGAL

CS COMM 
50/2023

M/S EVERGREEN 
V/S SUBHASH 
CHANDRA SINGH

CS COMM 
54/2023

PNB V/S RACHITA 
ARORA

CS COMM 
55/2023

PNB V/S VEDANT 
SAXENA

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH-
WEST

CS 
(COMM)/1
1/2023

IDBI BANK 
LIMITED Vs RAY 
ENTERPRISES

Ms. Divya Nanda

CS 
(COMM)/1
8/2023

INDIAN 
OVERSEAS BANK 
Vs SH 
SAHIL@PROP OF 
MS JBM TRAVELS

Sh. MUNISH CHANDER 
JOSHI

CS 
(COMM)/1
9/2023

M/S SHR 
LIFESTYLES PVT 
LTD Vs BEST 
SHOP AND ANR

CS 
(COMM)/3
4/2023

MS PHOTO 
VATIKA Vs MS 
AMAZON SELLER 
SERVICES 
PRIVATE LIMITED 
ASSPL

Sh. Lal Singh Thakur

CS 
(COMM)/3
3/2023

INMORPHIS 
SERVICES PVT 
LTD. Vs AVERY 
INDIA LTD.

Sh. Vipin Kumar Yadav

CS 
(COMM)/3
9/2023

PUNJAB 
NATIONAL BANK 
Vs HARIOM 
ONLINE STORE

Sh. Tushar Kukreja

CS 
(COMM)/3
8/2023

PUNJAB 
NATIONAL BANK 
Vs PURSHOTTAM 
KUMAR

Sh. Tushar Kukreja

CS 
(COMM)/4
5/2023

DR ER 
RAJAINDERR 
JAINA Vs M/S 
RELIANCE JIO

Sh. RAJESH 
AGGARWAL

CS 
(COMM)/4
4/2023

UNION BANK OF 
INDIA Vs M/S VED 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

34

Ms. CHITRA SOBTI 24-01-2023 09-12-2022

Sh. SHAFIQ KHAN 24-01-2023 19-12-2022

Sh. VIRENDER TARUN 31-01-2023 19-01-2023

31-01-2023 08-11-2022

09-01-2023 05-01-2023

35 06-01-2023 07-12-2022

13-01-2023 03-08-2021

13-01-2023 05-01-2023

13-01-2023 13-01-2023

16-01-2023 13-12-2022

16-01-2023 17-12-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH-
WEST

CS 
(COMM)/5
1/2023

CANARA BANK Vs 
SAKSHI

CS 
(COMM)/4
7/2023

FIRE N ICE 
RESTAURANT 
CUM BAR 
THROUGH ITS 
PARTNER  AR Vs 
BAJAJ ALLIANZ 
GENERAL 
INSURANCE 
COMPANY LTD

CS 
(COMM)/5
9/2023

LALIT KUMAR Vs 
THE PRESIDENT 
VICE 
PRESIDENTDIAM
OND MULTI 
STATE CGHS 
LIMITED

CS 
(COMM)/5
7/2023

M/S REACH 
INTERNATIONAL 
Vs RAHIMANI 
FAROOQUI 
PROPRIETOR OF 
MALIK TRADING

Sh. Vaibhav Mahajan

CS 
(COMM)/1
7/2023

M/s Tirupati 
Landcon (P) Ltd, Vs 
Pushpa Yadav

Sh. V. Anirudh Yadav

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(Comm)/13
/2023

Indian Overseas 
Bank V/s Sourabh 
Kaushik & Ors

Munish Chander Joshi

CS 
(Comm)/25
/2023

Rajinder Kumar Vs 
Ram Gopal

Mayank Goel

CS 
(Comm)/26
/2023

M/s Union Bank of 
India Vs M/s 
Choudary Sales & 
Anr

Rajendra Yadav

OMP(Com
m)/8/2023

Mukesh Kumar & 
Anr. Vs Dewan 
Housing Finance 
Corporation Ltd. & 
Ors.

Prakash Kumar

CS 
(Comm)/31
/2023

Indian Overseas 
Bank Vs. M/s D.S. 
Trading

Subhash Kumar Jha

CS 
(Comm)/32
/2023

Indian Overseas 
Bank Vs. M/s KGN 
Exports

Subhash Kumar Jha



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

16-01-2023 21-12-2022

17-01-2023 05-01-2023

18-01-2023 16-01-2023

18-01-2023 16-01-2023

18-01-2023 16-01-2023

18-01-2023 16-01-2023

20-01-2023 16-01-2023

20-01-2023 16-01-2023

20-01-2023 11-01-2023

20-01-2023 11-01-2023

19-01-2023 16-01-2023

24-01-2023 23-01-2023

24-01-2023 16-01-2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Counter 
Claim 
No./2/202
3

M/s Tulsi Apparels 
Vs M/s Sun Star 
Enterprises 

Akash Saini

OMP(Com
m)/9/2023

M/s Brimson 
Cables Pvt. Ltd. Vs. 
M/s Bihani 
Manufacturing Pvt. 
Ltd. & Anr

Rahul Shukla

OMP(E)
(Comm)/1/
2023

Transactree 
Technologies Pvt. 
Ltd. Vs. Finheal 
Finserve Pvt. Ltd. 
Ors.

Karanjot Singh Mainee

CS 
(Comm)/36
/2023

Canara Bank Vs. 
Vinita Devi Prop 
Yogi Sales 
Corporation

Sanjeev Chopra

CS 
(Comm)/37
/2023

Mrs. Vinita Agarwal 
Vs. M/s Skaad 
Insurance 
Surveyors & Loss 
Assessors Pvt. Ltd.

Vikram Singh

OMP(I)
(Comm)/1/
2023

Toyota  Financial 
Services India 
Limited Vs. Mani 
Pratap Singh

Rahul Bhardwaj

CS 
(Comm)/42
/2023

Canara Bank 
Erstwhile Syndicate 
Bank Vs. M/s KVB 
International & Anr

Chitra Malhotra

CS 
(Comm)/43
/2023

Ms. Mudita 
Jaisingh Vs. Mr. 
Navin Kumar 
Hiranandani

Dev Rishi

OMP(I)
(Comm)/7/
2023

Toyota  Financial 
Services India 
Limited Vs. Sneha 
Gopal Kale

Rahul Bhardwaj

OMP(I)
(Comm)/8/
2023

Toyota  Financial 
Services India 
Limited Vs. Ujagar 
Singh

Rahul Bhardwaj

MISC DJ 
ADJ/56/20
23

Union of Bank 
India Vs Ishant 
Aggarwal

Vibhor Bhatia

CS 
(Comm)/4
8/2023

Canara Bank (e-
Syndicate Bank) Vs. 
M/s A.R. Fashion

Rekha Rustagi

OMP(I)
(Comm)/12
/2023

Toyota  Financial 
Services India 
Limited Vs. Sachin 
Chauhan

Rahul Bhardwaj



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

24-01-2023 16-01-2023

24-01-2023 16-01-2023

24-01-2023 16-01-2023

28-01-2023 06-01-2023

28-01-2023 24-01-2023

30-01-2023 24-01-2023

31-01-2023 02-01-2023

19-01-2023 16-01-2023

09-01-2023 06-12-2022

09-01-2023 21-12-2022

09-01-2023 23-12-2022

09-01-2023 23-12-2022

04-01-2023 02/01/2023

09-01-2023 23/12/2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP(I)
(Comm)/11
/2023

Toyota  Financial 
Services India 
Limited Vs. Nisar 
Ahmad

Rahul Bhardwaj

OMP(I)
(Comm)/10
/2023

Toyota  Financial 
Services India 
Limited Vs. Danish 
Jamaludin

Rahul Bhardwaj

OMP(I)
(Comm)/9/
2023

Toyota  Financial 
Services India 
Limited Vs. Rahul K 
Vadekar

Rahul Bhardwaj

CS 
(Comm)/52
/2023

Virander Khatri Vs. 
Punjab National 
Bank & Ors.

Baldev Raj

CS 
(Comm)/53
/2023

Sh. Pankaj Kumar 
Vs Bharat Nagpal

Sona Khanna

CS 
(Comm)/56
/2023

Sailander Solanki 
Vs Yogesh Malik

Vivek Singh

CS 
(Comm)/58
/2023

Sh. Jagan Nath 
Gupta Vs M/s 
Sohan Lal & Sons & 
Anr.

Vishal Garg

CS 
(Comm)/4
0/2023

Satish Chandra Vs 
Supermarche 37 
Traders LLP

Rohtash Kumar Jajoria

Ex 
(Comm)/14
/2023

HDB Financial 
Services Ltd. Vs. 
Dinesh Kumar

Deepankur Sondhi

Ex 
(Comm)/15
/2023

HDB Financial 
Services Ltd. Vs. 
Om Vir Chaudhary

Deepankur Sondhi

Ex 
(Comm)/16
/2023

HDB Financial 
Services Ltd. Vs. 
Dharmender Singh

Deepankur Sondhi

Ex 
(Comm)/17
/2023

HDB Financial 
Services Ltd. Vs. 
Bansiwala Road 
Lines

Deepankur Sondhi

Ex 
(Comm)/1/
2023

J T Engineering 
Solution Vs. 
Jabalpur MSW Pvt. 
Ltd.

Sachin Chawla

Ex 
(Comm)/13
/2023

HDFC Bank 
Vs.Rajesh Rajesh

Prasouk Jain 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

17-01-2023 26/12/2022

17-01-2023 26/12/2022

18-01-2023 05/12/2022

18-01-2023 24/11/2022

18-01-2023 16/12/2022

18-01-2023 28/12/2022

23-01-2023 31/12/2022

23-01-2023 31/12/2022

23-01-2023 16/01/2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Ex 
(Comm)/27
/2023

Shriram Transport 
Finance Co. Ltd. Vs 
Vijay Kumar & Anr.

Prabhat Kumar 

Ex 
(Comm)/2
8/2023

Shriram Transport 
Finance Co. Ltd. Vs 
Santosh Moi & Anr.

Prabhat Kumar 

Ex 
(Comm)/29
/2023

HDFC Bank 
Vs.Rakesh Kumar 
Gautam

Sanjeev Pathak

Ex 
(Comm)/3
0/2023

HDFC Bank 
Vs.Parveen Jai 
Bhagwan & Ors.

Sanjeev Pathak

Ex 
(Comm)/31
/2023

HDFC Bank Vs. 
Meeta Rani

Sanjeev Pathak

Ex 
(Comm)/32
/2023

HDFC Bank Vs. 
Ram Kumar Sunpat

Sanjeev Pathak

Ex 
(Comm)/41
/2023

Cholamandalam 
Investment & 
Finance Co. Ltd. Vs. 
Umesh Kumar & 
Ors.

Abhishek Kumar Rai

Ex 
(Comm)/42
/2023

Cholamandalam 
Investment & 
Finance Co. Ltd. Vs. 
Tanuja Bajaj & Ors.

Abhishek Kumar Rai

Ex 
(Comm)/43
/2023

Kotak Mahindra 
Prime Ltd. Vs. 
Ramesh Kumar & 
Anr

Kaushal Kumar



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

23-01-2023 16/01/2023

28-01-2023 17/01/2023

28-01-2023 16/01/2023

28-01-2023 16/01/2023

28-01-2023 16/01/2023

28-01-2023 23/12/2022

28-01-2023 23/12/2022

28-01-2023 23/12/2022

12-01-2023 25-11-2022

02-01-2023 19-09-2022

12-01-2023 02-01-2023

03-01-2023 23-12-20222

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Ex 
(Comm)/44
/2023

Kotak Mahindra 
Prime Ltd. Vs. 
Veena Gupta  & Anr

Kaushal Kumar

Ex 
(Comm)/5
0/2023

Multisoft Infocom 
Pvt. Ltd. Vs. BMP 
Egroup Solution 
Pvt. Ltd.

Arvind Gupta 

Ex 
(Comm)/54
/2023

Kotak Mahindra 
Prime Ltd. Vs. 
Dalpreet Singh 
Sethi

Sunny Arora

Ex 
(Comm)/55
/2023

HDFC Bank Vs. 
Pritam Paul

Amita Kumari

Ex 
(Comm)/56
/2023

HDFC Bank Vs. 
Vipin Tyagi

Kusham Bhatt

Ex 
(Comm)/57
/2023

Cholamandalam 
Investment & 
Finance Co. Ltd. Vs. 
CKS Transafe

Naveen Sharma

Ex 
(Comm)/58
/2023

HDFC Bank Vs. 
Sarwan Kumar 
Rajan

Naveen Sharma

Ex 
(Comm)/59
/2023

RBL Bank Ltd. Vs. 
Ashish Sinha

Deepak Gahlot

CS 
(Comm)/2
0/2023

Punjab National 
Bank Vs. Selfie 
Destinations & Anr

Tushar Kukreja

CS 
(Comm)/0
4/2023

Sh. Pawan Chauhan 
Vs. Ms. Asian 
Construction 
Company & Ors.

Rakesh K. Lakra

CS 
(Comm)/21
/2023

ICICI Bank Ltd. Vs. 
Mr. Parveen Kumar

Pranjal Marwah

OMP(Com
m)/02/202
3

M/s Pavitra 
Goswami Vs. Indian 
Railway Catering 
and Tourism 
Corporation 
Limited and Anr.

Ashutosh Ghade



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

02-01-2023 14/12/2022

Total 756

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(Comm)/0
3/2023

Canara Bank (e-
Syndicate Bank) Vs. 
M/s Jagdamba 
Steel & Cement 
Store & Anr.

Rekha Rustagi


	Form-2

